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SHRI GURUDAS DAS GUPTA: Sir,
there is another point. T would ask the
Minister to clarify this also.

SHR] VASANT SATHE : Do you not
want to listen to me?

THER VICE-CHAIRMAN (SHRIL R.
RAMAKRISHNAN): Please resume your
seat, Mr. Gupta. He is replying to you.

SHRI VASANT SATHE: Sir, by letter
dated 8th May, 1986, in reply to one of
our senior Members of Parliament and
trade union leader, Shri Basudev Acharya,
I had clarified that our department has
issued instructions to al] Coa] India com-
panies that this action should be taken
only against those—even  if show—

ycause notices have been  issued, I am
making thig statement—who were doing
essential service and yet had gone on
strike and against those who are respon-
sible for violence or sabotage.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): The question is:

That the Bill tg repeal the Coal Mines
Labour Welfare Fund Act, 1947 and
to provide for certain matters incidental
there as passed by the Lok Sabha, be
taken into consideration.

The motion was adoped,

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): We shall now take
up the clause by clause consideration of
the Bill.

Clauses 2 10 8 were added 10 the Bill.

Clause 1, the Enacting Formula and the
Title were added (o the Bill,

SHRI VASANT SATHE: Sir, 1 beg to
Move “That the Bill be passed.”

The question was ﬁul and the motien
was adopted,
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Resolution of Draft Nationaj Policy
Education, 1986

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN: We shall now re~
sume the discussion on the Draft Na-
tiona] Policy on Education. Shri Rafique
Alam to continue his speech.
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SHRI HOKISHE SEMA (Nagaland):
Mr. Vice-Chairman, Sir, we are al] awarg
that the draft national Policy of Educa-
tion has been brough; to Parliament after
taking great paing and deliberations. Yet
there were many doubts and apprehen-
siong expressed by previous speakers,
specially from the opposition benches.
Some criticisms are constructive, and they
are welcome, but some criticisms are
only for the sake of criticism. This
policy being such an important  policy
which  concerns the education of
our children who are going to be our
future generation, I would request that we
should al] give gur special attention to
this policy because, though 1 am a new
map in this august House, T am Sure that
the nation expects from the elder states-
men; a good contributioy to this national
Policy on Education.

To me it is a very gincere attempt to
better the condilion of education in our
country, I find there ar¢ many good
points brought out in this néw policy and
the nation appears determined to make
education more relevant to her needs and
making ¢o make it more forward-looking,
to 'adapt it to the fast-changing scientific
and technological revolution in the world.
Fortunately for the country, we have, in
the person of our Prime Minister and the
Minister of Humap Resource Develop-
ment, the required will and determination
to bring revolutionary chamges in the
present system of education in our country.

I would like to say a few words on the
quality of education. There were com-
plaint that Do satisfactory improvement
hag been made in our education and there
are still many hardhips faced by the
teachers anq the students. I agree that
there are difficulties, but we cannot solve
them all at once.

If we see the expenditure on education
both at the Central and at the State
levels, we cap see that it has been on the
increase with every successive Five-Year
Plans. The nation hag now 150 unmiver-
sitieg amed 5,000 colleges as reported in
this Draft. Similarly, we have increased
manifold institutions i, secondary and
elementary stages. The net result is more
increase in quantity which wag Dnecessary
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to the pressing needs of the people, But .
now we realise that consolidation and
improvement in the quality of education
is  necessary. The Draft Bducation
Policy is \lefinitely aimed towards this
goal. And I am sure, the proposed model
schools are to bring quality ip our educa-
tional system.

About equality in education, the level
of of educational development in our
country is not the same. Some States
have advanced much more than other
States. My own State of Nagaland could
not avaj] of tne benefits of the first three
successive Five-Year Plang due to wrmed
insurgency ip thag State. It is, therefore,
fif.een years behind other States of our
country, Even the infrastructure has not
been laid. Therefore, equality jn educa-
tiona] developmen; will take many more
years than expected. Special attention
should, therefore, be paid to educationally
backward Stateg of our country. About
education of the Scheduleq Castes and the
Scheduled Tribeg and minorities. Tq re-
move disparities and to give equal educa-
tionmal opportunities to the Sdaeduled
Castes and Scheduled Tribeg and minori-
ties, it will need a great determination and
will-power on the part of the educators
and the administrators. The policy of
giving incentiveg like scholarship, hostels,
reservation of seats and protection to their
languageg and culture is very good, and
it should be continued. But we always
failed on the hard rock of implementa-
tion. In some States these people are
exploited by political parties and by
higher castes. Sometimes even the State
Governments become mere Spectators,
and the Scheduled Casteg and the Sche-
duled Tribes and minorities suffer. This
must be stopped completely. Recruitment
of teachers from among the Scheduled
Castes and the Scheduled Tribes them-
selves as provided in thj; Draft will be of
great help because today non-Scheduled
Casteg and non-Scheduled Tribes who are
appointed jg teachers, refuse to go to
those areas. They, go to those schools
only when they are to draw their salaries,

About private schoolg and colleges,
Private schools and colleges managed by
good and efficient organisations like the
Ramakrishna Mission, D.A.V, ang Chris-
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tian missiong should be encouraged by
giving sufficien;  grant-in-aid, Thig will
areate competition and help to improve
efficiency in our education. It will also
reduce strikes and dharnag by teachers
and students in the country and promote
self-employment and self-reliance. More
and more private schools and colleges
should be encouraged as long as they can '
run and manage them ecfficiently, ‘

On vocational education, to check fur-
ther growth of educatedq unemployment
and 1, promote, and meet the growing
need of economic development, the na-
tion must now convert g large number of
secondary school intg vocational, techni-

cal and agricultural schools.
4.p.M., In these schools courses relevant

to industry, commerce, public
health and construction must be
taught. These vocational  technical
and  agricultural schools should be
located according to the availability of
resources und raw materialg in the areas.
Students must be prepared for jobs in
their owp areas. Further growth  of
ggenera] secondary schools would simply
perpetuate the already serious problems
of educated unemployment. About tea-
chers, the Speaker who hag spoken just
before me has mentioend certain points,
but I would like to add only few points
on this, The policy that all tedchers should
teach ang all students study ig very cor-
rect and we must enforce it at all levels.
At the apex of the hierarchy of our edu-
cational system we have university, What
goes on in the university, I want to share
with you, In keeping with this policy
the present policy of permitting umiver-
sity teachers to retaip thejr services and .
lien and are allowing them to go in for
contest in politica] election in the country
should be immediately stopped. They are
free to join ip the elections, but they
must first resign as is applicable to other
candidates Unlesg thig policy s stopped,

these professors will pay more attention
to their elections and do not devote their
full time to teach their students, They ra-
ther creste divisiong among the teachers
and students and many a time universi-
ties are .not allowed to function properly

due 1t strikes apd Dhamnas orge-
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nsed by these people. 1nliscipline
ig rampant and even murders are
committed inside the university
campuses. These are mostly due to the
provocation and encouragement given by
the disgruntled and political professors. It
is very important that we  begin our
action with our universities, It is also
high time for all politica] organisations
in our country that we must give proper
atmosphere to our children to study and
attain excellence in their studies. We
should never employ our students on
our pay rolls to crgate ' disturbances
inside the university campuses. I am
speaking gbout this because I have come
across guch a situation.

Lastly, as our new National policy on
education js aimed at g closer relation-
ship between education and the life of
our people and the accountability of our
teachers towards the community, our
emphasis on  education should be to
inculcate love for our country and love
for our people. Love of science and
technology and love of dignity of labour.
Nationn] pride and national character
must prevail gt all levels of our educa-
tion system.

With these few words 1 support the
Draft National Policy on Education,
19386.

-

PROF. (. 4LAKSHMANNA (Andhra
Pradesh):; Mr. Vice-Chairman, Sir, when
the Draft Natiomal Policy on Education,
1986 was under preparation, I 55 one
who belonged to the academic profession
pinned much hope on the outcome. But
ultimately in the draft National Policy
on Education 1986 when it was present-
ed to the Rajya Sabha, I must admit that
I was greatly  disappointed. This dis-
appointment is not on emotional grounds.
I would like to explain how 1 was dis-
appointment is not on political grounds,
This disappointment js not op emotional
grounds, This disappointment is on ,ea-
sonable grounds. ¥ would like to explain
how I was disappointed at three levels.
Firstly, the National Policy on Education,
1986. failed to correct what it has pointed
out about the Nationa) Policy on Rduca-
tion, 1968. Secondly, the National Policy
on EBducation, 1986 betrayed the lack of
political will on the part of the Union
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Government which is evident from the
various economic and budgetary policies
though what hag been ~made a$ the
objective thrust of the education policy
is not sought to be fulfilled, because of
the policies which I have mentioned.
Thirdly, Sir, 1 was disappointed because
thig education policy instead of carrying
on all the people in the country, be-
longing to different regions, belonging
to different States, it is only trying to
make a wedge between some regions and
other regions; and between the Union
and the States. Sir, as a result of this
Mationaj Policy on Education is a sore
disappointment to me.

*  Sir, the ‘Cnallenge on Education’ which
was g first document of this National
policy on Education said something
which is very interesting about  the
Education Policy of 1968. It said that
the 1968 education policy failed 10
achieve results, because it failed to ©OB-
cretise as to what has been stated in
that. 1f 1968 Education Policy had fail-
ed to concretise, my charge is that the
present policy i no way concretising
as to what js to be dome in the years to0
come, I find, Sir, thit 1968 policy had
laid down that there shall be a review
of the progress of education every five
years. It wag built into the policy state-
ment 1968. Now, exactly the  reverse
amounted to happen in 1986. It is almost
20 years. There should have been at
least four reviews, There has not been
even a single review. As a result of this
we lost a golden opportunity of taking
stock of the  development in education
over a period of time. If thay is the
case, Sir the present education policy is
absolutely silent gbout the review.....

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT AND
HOME AFFAIRS (SHRI P. V.
NARASIMHA RAO): 1 want to save
your breath by telling you that the mis-
take for the lapse which happened in the
case of 1968 policy is not going to be
repeated. I have said wherever 1 had
occasion; and I was going to say at the
time of my reply thay within the next
two months we ar¢ coming up 2gain with
ell the pitty-gritty, the whole action pro-
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gramme, the strategy and everything to
the Parliament in the next session. So
what happened in 1968 is mot going to
be repeated. This is one thing. The
policy is very clear that the review will
be undertaken mnot only compulsorily
every five Years but earlier also a short-
term review will alsg be undertaken. The
N.D.C, itself, according to the Prime
Minister’s declaration is going to un-
dertake a full review next year. So all
those things which happened to bede-
vil the implementation of 1968 policy are
going to be taken care of and they will be
scrupulously avoided.

PROF C. LAKSHMANNA; Sir, I am
extremely thankful {o the Ministe for
making a categorical statement on two
grounds that there shall be a continuous
review and that he will come forth with
a new document outlining the positive
terms in the next Parliament gession.

During the last one year when there
wag a national debate and before that also
we have beep continuously made to believe
that we will have ‘an education policy
with hi-tech orientation leading us into
tne 21st century 30 that we will have a
society which iy techmological, know-
ledgeable and participative, But 1 am
happy that a pragmatism did dawn upon
the Union Government when they realis-
ed that lakhs, lakhs and lakhs of
schools in this country do not have even
blackboardg,

Therefore, they have come forward
with what i now knowp as “Operation
Blackboard”. To that extent, I am <on-
gratulating the Uniop Government—to
that extent only, please—that they are
no moOre Sitting in  the citadel of
isolation, that they are no more indulging
in flights of imagination, that they are
coming down to the ground to prepare
for their work.

- e T

Now, the objectives and thrust of a
national  education  policy are, and
ought t, be. three or four, One is to
reach all—that is, education for all the
people in this country with particular
reference to the common man. What is
the state of the common man today?
He is a mute and ignorant individual,
steeped in illiteracy and poverty. The
education policy aims to reach him.
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That is number one. Tne Second objec-
tive or thrust of the new education policy
is to lead to equality of opportunity—
opportunity for women, opportunity
for the Scheduleg Castes, opportunity for
the Scheduled Tribes, opportunity for
other backward classes, and so on and
so forth, who are the weaker sections of
the society. Then the thrust of the edu-
cation policy is to create am individual
in the society who is self-reliant, who is
self-employed and who is participating
in the decision-making process of the
country in the years to come, And
finally, the thrust of the education policy
is to have democratic participation and
to inculcate a sense of nationa] unity,
integrity and social justice in ¢he
citizens of the country. If these
are the Jaudable objectives, if this is
the thrust of the education policy
of 1986, is it really reflected in the
various things that have been done by
the Government? Now the Minister has
said that he will come forward with
the concrete programme in the next ses-
sion. I am looking forward to it. But
if we have to assess, at the existing
leve] of allocations and the existing
methodg of perusal of the programme of
education for all, then I have got
grave doughs. In the entire Seventh Five
Year Plan, while the total outlay js Rs
1,80,000 croreg for public spending, edu-
cation, culture and sporty account only
for Rs. 6,382.65 crores, which comes ap-
proximately to 3 per cent. Now, when it
comeg to spending by the Centre, the
overal] spending by the Centre will be
Rs. 95, 534 crores, out of which they
will have only Rs. 2, 398.64 crores for
education, which comes ty about 1,2 per
cent of the total outlay. 1In the case of
the States, of course the percentage is
a little more than 3 or 4. So, if the
Union Governmen; wantg to launch the
entire country into the 21st century on
the basis of universal knowledge brought
about by universal educatio at the pri-
mary stage and sp on and so forth,
if it intendgs to create a technologically
knowledgeable society, the amounts that
have been allocated in the Five Year
Plan, d» not speak of it. Earlier one
commission (Kher commission) stated that
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it should be 10 per cent of the Gross
National product to be gpent by the
Centre, and about 30 per cent to be
spent by the States op education. The
Kothari Commissiop ¢ategorically recom-
mended that 6 per cent of the GNP
should. be spent on education. And
whay is the positiop Of the various Third
World countries, of even the  meigh-
bouring countries? Excepting for Pakistan,
Afghanistan and Burma, no other coun-
try jp the area spends less than India.
They spend to the extent of 6 to 8 per
cent of their Gross National product
on education. Whereag 1 have already
explaineq the position of India. There-
fore, on the one hand, we allocate only
3 per cent of the Union Budget for
education; on the other hand, we say
that we will take our society into the
21st century, Therefore, the Education
Minister, the Human Resource Develop-
ment Minister, must ponder over it and
fight wita the  other Ministries for a
greater  share, for a greater allocation,
and if he can succeed in getting a higher
allocation for education in the coming
Parliament  Session, T will be the first
person to applaud it; otherwise, I would
still have to call it an empty document.

One of the Constitutjonal obligations
was {0 achieve unjversalisation of elementa-
ry education for children of up to the age
of 14 by 1960 But between 1960 and
1986 we slept over the matter and then
when the paper, “Challenge of Educa-
tion a Policy Perspective” was presented
it was mentioned categorically thyy it
would by achieved by 1990 and sub-
sequently during the presentation it has
been said that j; will be achieved by
1995, and finally now when we come
to the draft, there i8 no mention what-
soever when this universalisation of ecle-
mentary education will be achjeved through
forfled stream. Therefore, it becomes
very interesting. We do not even say
by such and such year we will be able
to uchieve what has been g  Constitu-
tional obligation and which should have
been completed in the year 1960...

SHRI P, V. NARASIMHA RAO: Tt
is not so interesting as you think, Please
refer to page 13, 5.12. It is there. It
is not very interesting.



121 Resoluztien of Draft

PROF. C. LAKSHMANNA: Anyhow,
as per the estimat, of the World Bank,
as quoted by the ‘Challenge of Education’,
by the turn of the century there shall be
54 per ceny of the illiterate persons of
the world in India itself. Thig jg a big
challenge. 1 request the Human Re-
source. Development Minister to accept
thig challenge and jf he can...

SHRI NIRMAL CHATTERJEE (West
Bengal): If he accepts the challenge, he
will be shifted to another Ministry.

PROF.. C. LAKSHMANNA: ... in
spite of that, what has been estimated
by an agency of his own Ministry, will
not be 5 reality, then I will be  very
bappy about it. What is the actual posi-
tion now? Even if the  Minister of
Human Resource Development telly me
that he will bg able ty achieve this, it is
going 1o be a very difficult task. But
pethaps—perhaps—if the entire Ministry,
the entire people, are mobilised, to meet
thig challenge, perhaps, it may be achiev-
ed. Fifteen per cent of the children do
noy go to School at all; 40 per cent of
those who go to school reach only up to
5th Standard; only 24 per cent of them
reach 7th class. This is the magnitude
of the problem of dropouts, the problem
. of retention, If, therefore, thjg i5 to
happen, we have 5 take measures, ag has
been stated, and if adequate measures are
not taken for the spread of education,
the chasm of economic disparity, regiona)
imbalances and social injustice will widen
further. This is what the document itself
hag stated. This is one magnitude of the
problem.

The second magnitude of the problem
is when we say 10 per cent of the villages
in this country do not have schools, it
means 57,509 villages dg not yave schools,
The figure could probably be correct.
because in Andhra Pradesh alone there
are as many as 4,333 habitations without
schools, " If you say Andhry Pradesh is
one of those States under lower enrolmeny
rate, even if that is the case, the number
of schooly which require schop] buildings.
the number of schools which do not have
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schop] buildings, is approximately 50 per
cent. In this connection, I would like to
quote what 1 had once written; “There are
villages in the country withony schools
and schools without buildings, These are
also (school) buildings without ieachers
and teachers without pupils”. Thijy iz the
sorry state of affairs.

And within them the number of
schools ‘which do not have other faci-
lities mounts up. One estimate is that
it wil] require about Rs. 3000 crores to
create universalisation of elementary
education up to 15th class.

SHRI P. V. NARASIMHA RAO:
Much more. ,

PROF. C. LAKSHMANNA : At least
that is one thing on which you agree.
I am very happy that you are also
agreeing with that.

Sir, therefore, here is & very inte-
resting thing. As a part of the educa-
tional policy or as educational policy
of 1986 the Pianning Commission has
been asked to find extra resources al-
ready for meeting expenditure on Na-
vodaya Schools, about which we will
have some occasion to talk. But no
such directive has been given to the
Planning Commisgion to find resources
for meeting what has been the consti-
tutional obligation which has been
neglected ail the while. Therefore, if
the Minister for Human Resources De-
velopment. ...

SHRI P. V. NARASIMHA RAO:
Again, just by way of Information, in
the NDC meeting while presiding over
the meeting, the Prime Minister turn-
ed round to the Deputy Chairman of
the Planning Commission and said:
“Please find funds from the next plan
onwards, you will have to be at 6 per.
cent of the G.N.P, but in this plan aiso
you find funds and see how far you
can go to meet the reqguirements, and
he said that this will be done, So it
is not simply a question of one kind
of Vidyalayas or anything. Whatever
is needed for funding the programmes
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which we should take up in the next
3% years, it is my belief that we are
not going to fall short of funds. And
that ig what the Prime Minister has
said categorically in the N.D.C. So let
us no expatiate on what happened in
the past. If you have any suggestions
us not expatiate on what happened in
. will help.

PROF. C. LAKSHMANNA : Sir, the
Minister has raised a very interesting
point. 1 do not have access to the
National Development Council. Baut,
Sir, this is that document which is
suppased to have emerged after the
. presentation of the earlier document
~ before the National Development
Council. Therefore, if there had been
" such useful conclusions arrived at by
the N.D.C.,, and if they do not find a
place in this document. I have very
serious doubts about it.

SHRI NIRMAL CHATTERJEE : Is
it the Minister’s contention that funds
are found out by the Planning Com-
mission or they just make an estimate
and it is for the Government to find
out? The Prime Minister was advising:
the Deputy Chairman of the Planning
Commission to find out funds? Is that
your view? (Interruptions)

THE VICE-CHATRMAN (SHRI
SANTOSH XUMAR SAHU): Prof.
Lakshmanna. we are running out
of time. (Interruptions).

PROF. C. LAKSHMANNA: We have
a sort of dialogue also. You please
also al'ow for that.

SHRI P. V. NARASIMHA RAO:
Your time may be taken up by looking
into the future and saying something
for the future, because we consider
yor views sa valuable.

THE VICE-CHAIRMAN (SHRI SAN-
TOSH RUMAR SAHU): Please come
to your conclusions within two minu-~
tes.

[ RAJYA SABHA ]

on Education 124

PROF. C. LAKSHMANNA: The
second objective was towards equality
of opportunity. Sir, how is the equa-
lity of opportunity sought to be achiev-
ed for the Scheduled Castes? Sir, they
are not ready to assure that they wiil
be able to provide formal stream of
education for all the children of Sche-
duled Castes. But at the same time
the National  Education -Palicy  sta-
tes that they wili be brought under
educational field but under a different
stream. They say, Sir: Special steps to
provide non-formal education to SC
children who drop out of schools in
large numbers and weli-designed pro-~
grammes of adult education—this is
the way in which they will iry to
achieve the equality of opportunity for
those. . . ..

SHRI P. V. NARASIMHA RAO: Tt
does not mean.

PROF. C. LAKSHMANNA : It is tn
‘e document, Sir. It is there,

SHRI P. V. NARASIMHA RAQO: It
you are understanding the document
as to mean that this non-formal edu-
cation will be reserved for Scheduied
Castes as other reservations are, that
is wrong, In the chapter dealing with
non-formal education, what we have
said is that wherever there is a drop-
out from whichever section of people
it may be, and we cannot catch it in
the formal system, then we will catch
it in the informal system so that uiti-
mately we will not be lett with any-
one outside both the systems. As you
know, there is a very high dropout in
the Scheduled Castes and the Sche-
duled Tribes as a general rule. Thig is
our idea, (Interruptions)

PROF. C. LARSHMANNA: Even
now, the hon. Minister is not giving a
categorical assurance that the children
of Scheduled Castes, the children of
Scheduled Tribes and the children of
those deprived sections of the society
will have an opportunity only through
the formal systern ag far as possible.
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SHRI P. V. NARASIMHA RAO: As
far ag possibie, the formal stream will
be pressed into service. If we are not
able to completely cover the whole
population by the formal system, we
will supplement it by the informal sys-
tem in which Scheduled Castes, Sche-
duled Tribes, non-Scheduled Castes,
non-Scheduled Tribes and all kinds of
peopie who have been left out will
come.

THE VICE-CHAIRMAN (SHRI
SANTOSH KUMAR SAHU): Please
conclude now.

PROF. C. LAKSHMANNA: T am

trying.

THE VICE-CHAIRMAN: 1t is not a
question of trying. You know the
time. Please conclude within two mi-~
nutes.

SHRI DHARANIDHAR BASUMA-
TARI (Assam): Sir, it is the most im-
portant subject. Everybody must be
able to speak.

PROF. C. LAKSHMANNA: Now I
come to the thrust towards equality of
opportunity tor women. Initially, there
was a thrust in the document stating
that opportunities should be provided
for parents and scope shoud be given
to the parents of such children who
have been dropouts by providing help
through day-care centrey and so on gnd
so forth. But it has been watered
down when it came to the latter do-
cument. ¥ do not know whether it
was intentional or not. At the same
time, on the one hand we are saying
that we want to encourage the child-
ren. On the other hand, we have
brought in a legislation legalising chiid
labour. That speaks volumes for itself.

THE VICE-CHAIRMAN (SHRI
SANTOSH KUMAR SAHU): That is
all right. Please conclude now. Other-
wise, I will call the next speaker,
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PROF. C. LAKSHMANNA: Sir, the
first priority should be and ought to
be universalisation of elementary edu~
cation. The second priority should be
vocationaligation. There is no dispute
about it. If vocationaidsation has to
take place, it has to be linked with
manpower planning and manpower
planning should be able to identify the
areas where children could be given
training in skilis which could be used
for getting into a vocation either by
way of employment or by way of self-
employment, If that is the case, no ex-
ercise has been done. I do hope that
an exercise will he done and the hon.
Minister will come forward with that
in the next sessjon. 1 look torward to
it.

THE VICE-CHAIRMAN (SHRI
SANTOSH KUMAR SAHU): That is
all right, Prof. Lakshmanna, The time
is up.

PROF. C. LAKSHMANNA : My last
and final point is that this document
can at best be called the Union policy
of education or the Centre’s policy of
education, It is not a national policy
of education by any stretch of cir-
cumstances bhecause it does not carry
with it a large number of States. In
the Nationai Development Council, a
large number of States have demanded
that what was taken away from the
States or from the States’ list
list in the year 1976 bv  42nd
amendment by putting it in the Con-
current List has to be restored back.
Instead of doing that, they are trying
to infringe upon the legitimate rights
of the States by Navodaya schools, by
the core curriculum and by the Na-
tional Education Service. And this has
been the point which was made very
clear. The Educational Pollcy should
have given an idea as to what its
thinking is on this so that this Par-
liament would have thought about it.
Untortunately, there was no mention
of it. Therefore, I plead with the
Union Human Resources Development
Minister to ponder over this. The suc-
cess of education in this country will
be achieved only when the States
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implement the pro-
grammes fully become  partmers in
this entire experiment. (Time bell
rings) By having parallel streams, we
are going contrary to the entire sys-
tem of education itself.

which have to

Sir, the Union Government stands
for three-language formula If we look
at the curriculum of the Kendriya
Vidyalayas it is clear it does not fol-
low the three-language formula. The
Kendriya Vidyalayas which are the
immediate concern of the Union Gov-
ernment follow the two-language for-
mula. The third language of the re-
gion, if o student chooses, has to be
studied either between 5th and 8th
class or outside the curriculum.

THE VICE-CHAIRMAN: (SHRI
SANTOSH KUMAR SAHU): Please
conclude now. Your time is up. I am
calling the next speaker,

PROF. C. LAKSHMANNA: I am
concluding. Theretore, I request the
Union Human Resources Development
Minister to kindly look into this and
do not to repeat it in the case of the
new Navodaya Schools. Better they
are not started. They can be handed
over to the States.
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SHRI PAWAN KUMAR BANSAL
(Punjab); Mr. Vice-Chairman, Sir, the
Constitutional goal of universalisa-
tion of elem:ntary education has e'u-
ded us all these years. In a country
with  continental proportions and
problems, the task is indeed, gigantic.
According to 1981 census, all literacy
rate is cnly 36 per cent and drop-out
rate from class 1 to class 8 is as high
as 77 per cent. Those educated upto
8th standard angd above are only 15 per
cent in number and only 22 per cent
of ‘he population in secondary school
age group is actually gtvdving at vre-
sent. This is a poor harvest of 35
years of education. By the year 2,000
A.D,, there will be 50 crore iliterales
in Inaia and we woulq account for 54
per cent of the world’s illiterates in
the age-group of 15 to 19 years. Taking
cognisance of this distressing prog-
pect, the Rajiv Gandhi Government
set out to meet the challenge. A po-
Yicy perspective titled ‘Challenge. of
Education’ wag immediately brought
out ang a nationa] debate was initiat-
ed on what ails our education sys‘em
ang what remedial measures would
be required therefor. A keen debate
a sign of healthy participating demo-
cracy culminated in the present draft
edycation. Significantly
there fs & major thrust on universali-
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sation of elementary education. In the
draft policy, we find a firm resolve
that by the year 1983, all eleven year
olg children will have had five years
of education ang by the year 1990,
all children up to the age oi 14 years
woula be provided Iree and compuls
sory education.

Socia) justice and equality besides
democracy and socialism are the guid-
ing principles of our society. The
draft policy reiterates these tenets
on which res's the edifice of our na-
tional system of education, The araft
policy reviews the working of the
system and refies the priorities. This
is, in fact. an action plan intended to
achieve the national goa' in the fleld
or education at any accelerateg rate.
There is a commitment ‘o strengthen
the common school system provided
for in the 1968 policy and the useful-
ness of the ten plus two plus  three
structure has been accepted.

Sir, the hon, Member who initiated
the debate yesterday was critical of
the draft policy ang termed i‘ pro-
rich. I do not understand from where
be has drawn this concusion. A
passionate perusal of the draft rather
re-astablshes the anxiety of thc Gov-
ernment to kanish illiteracy from this
country and make zvailable to the
poorest of the  poor every possible
Zacility ‘o0 come out of the cocoon of
ignorance 10 the world of know'edge.
Tmnrovement of schools, ‘creat’on of
a congenia' atmosphere for condusive
s'udy. interesting and engrossing
class work a non-rigid pacé of work,
provision of incen‘ives in the form of
waga comnensetory allnwance *o indi-
gent familics, grholarships from Class
1 onwards opening of anganwadis,
ang non-forma' education centres are
only some of the stens to be taken to
bring the poor. tha Scheduleq Cas‘es
ana +he Scheduled Tribes on par with

others. For their benefit the NREP
and RL¥GP resources would also be
utilised.

Somg hon. Memberg from the Ovpo-
sition have been sceoti~al abhout *he
revolutionary Navodaya Vidyalayss
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and they have termed it elitist. Sir,
I do not know what meaning they
assign to the ‘elitist’. If it connotes
a gelect group of rich people, I am
afraid, they have not given fair at-
tention to the contents of the draft
policy and if it means talent and pur-
suit of excellence, their criticism and
cynicism is not justified. These resi-
dential and free-of-charge schools
would provide the best education to
the talented children from amongst
the poor the Scheduled Castes and
rural areas and thus ensure that acci-
dent of birth and unfavourable con-
dition® &t home dop not deprive the
deserving an opportunity {o develop
to the fullest polential. These schools
will bring children Zrom  different
Ste*es to live together ena thus pro-
mote and strengthen the bonds of
mutual understanding. These schools
would eventually be the peace-getters
for a'l other schools.

Sir, reverting to the national system
of education, I, without any reserva-
tion whatsoever, commend the formu-
lation of a national curriculum frame-
work. The common core component
will create an awareness among the
young gtudenis about the countiry’s
rich cultural heritage ang the unique
non-violent freeaom movement &and
prepare them to be  respon-
sible and proud citizens with en ar
dent love for the motherland and a
commitment to mantain the unity so.
vereignty ang integrity of the coun-
iry  The common core component will
inculcate in students the gpirit to
understana ang treat others as equal
to themselves. It will inculcate in
them repect for diverse social and
prevalent in the

" country. The other component of the

s

curriculum would be totally Aexible
and devised in acordance with the
local or regional needs ana require-

. ments.

1
t

"Sir, on the queston of sharing
power between the Centre and the
States if any misgivings are expres-
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sed, it may be understandable but
here is a matter for which a concerted
national endeavour is required and
that is the urgent need of the hour.
The Centre on its part has come for-
ward to share a good deal of financial
responsibility ana the Prime Minister
has assured the States about the me-
aningful consullation in the formula-
tion of the curriculum. So, why all
that clamour? Sir, spread of literacy
is not division of water or of any other
resource between the Cenire and the
States or between the States. Eduea-
tion is a national property and every
individual must receive the benefif of
it.

Education develops manpowe, and
is the ultimate guarantee of nationsl
self-reliance. It has rightly heen
considered as an investment in the
development process rather than as
a social gervice. This shows a good
understanding of the matier and I

hope that henceforth all the plans
and budeet documents would also
give it independent recognition and

not club it with other social services.
Expenaiture on education has so far
been very meagre. The draft policy
does raise g hope that the al'ccation
for the purpose would reach 6 per
cent of the national income. Sir, un.
lesg we do thai, our ambitious plans
will not fructify. There has been an
increase in the al'ocation this year,
This iz 3 good beginning and let ug
hope that the outlay is further stepp-
ed up duting the year.

Sir, para 519 of the Drait policy
states that the employerg in the pub-
lic ang private sectors woula be res-
ponsible for the establishment of vc-
cational courses or institutions. Para
4.12 sayg that they are also charged
with the duty to run programmes of
adulf education for the workers. Ac-
cording to an estimate 58 per cent of
workers requiring technical skillg
have had no formal education while
60 per cent of the total work force o2
24.4 crores is il'iferate. Education of
workers will wiaen their mental ho-
rizon and perfect their skills while
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the employer will also gain from their
improved productivity.

Sir, on the question of mopping up
of resources, I feel that corporate
sector ghoulq reimburse the entire
amount spent by the State on the
education of thelr employees. We
spend over 2 lakh of rupees on a
management or an engineering gra-
duate but then after the completion
of the course it ig some multi-na-
tional concern which allures him. So,
why not that concern not pays for his
education» An appropriate legislation
can prescribe a workable formula in
thig regard. Incidentally this will also
help in delinking degrees from jobs as
those concerns would then look for
the right man with the right talent
ang ap‘itude for g given job and
would not recruit say Ph. Ds for sell-
ing consumer gooas.

Sir, non-formal, distance and con-
tinuing education programmes have
been accorded due importance in the
dra® policy. Likewise thrugt on need
and interest based vocational traiving
programmes {s apparent from the
Draft Policy. Benefiis from thege will
be abundant. Educateg parents will
fol'ow small family norms ang will
not pull out their children from
schools. Periodic upgrading of know-
ledge ana gkills will check obsoles-
cence in the job market.

Apparently noting the degradation
‘hat is weakening the channels of
bigher education, the Government
have resolved to inject more gyna-
mism into it.

In the present scenario where there
i¢ mentar absenteeism amongst stu-
dents. weakening of inquisitiveness
and formation of mechanical attitude
towards ‘ectures, further prolifera-
tion ot collegeg must stop ang import-
an+ steps taken to remove malignan-
cy ang restore vitality to their func-
tioning. ‘These institutions ghould be
-geared to produce much needed spe-
cialists in different vital flelds and
not such young man who while
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away the best part of their lives and
ultimately ylelg to frustration with
meaninglegs degrees in their hands.

Sir, while we acknowledgs the sin-
gular contribution of education in the
development of society ana that of an
integrated human personality, we
have not paid due attention to the
teacher who prepares ang equips his
students Zor this vital role in society.
(Time bell-rings) Sir, this is my last
point. Kindly let me complete it in
two minutes. We have alwayg ex-
pected much from a teacher. We want
him to be virtue personified, to be a
symbol of sacrifice and total comm-
mitment. This ig understandable, but
we have not done our duty towards
him. His economic conditions conti-
nually gnaw at him and sap the mor-
row of hig bones. Pay scales and ser-
vice conditions of teachers do not en-
thuse the best talent to take up tech-
ing and a person takes up the job
when othepr avenues are closed for
him, What will a teacher give to his
studentg when he has no house to
live in and has to waste precious time
struggling in and out of local buses?

It is heartening that the Draft Po-
licy has dlagnosed one serioug all-
ment of the education svs‘em. The
remedy should follow wihout loss of
time. Only then we could expect the
teacher to discharge his ancient role.

Sir, I would say that a teacher,
should be given the top place in so-
ciety. Bureaucracy should not drain
out his initiative and vitality. Func-
tional independence should be ac-
corded to him and then he may be
asked to justify the confidence repos-
ed in him, Judge his brightness not
by his degrees or by his links but hy
his knowledge and communication
skille,

Addeq emvhasis on teacher train-
ing is another feature of the Policy
wholly in tune with +‘oday’s require-
ments. Besides training and upgrad-
ing of knowledge in specific subjects,
the technology of the subject and
theory of education, the teachers, both
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new entranlg ang those in service,
should be helped to develop the
knack of dealng with young crildren
winning their trust and to encourage
a two-way channel of communica-
tion, The teacher should be trained to
stimulate the students’ development
op:imally.

Before concluding, I will refer now
only to the need of changing the atti-
tude of an average student towards
leigure. Conditions must be created
in schools and colleges as also in dif-
ferent residential areas to enable
young people to spend their leisure
meaningtully, They should also be
motivated to cultivate the arts and
engage in sports, It is a good idea to
start some special sport schools, but
it is also important that every regu-
lar student should have an opportu-
nity to play one game or the other.
Only then there will be a harmonjous
development of personality that we
have always talked about.

Sir, with these wordas—I See YoOu
gesticulating towards me to sit Jown

—I support the Policy. Thank you.
5 PM.

SHRI H. HANUMANTHAPPA
(Karnataka): Mr. Vice-Chairman,

Sir, while I 2gree with Mr. Darbara
Sirgh stating that it Is in pursuance
of the promise made by the honour-
able Prime Minigter during the 1984
elections that we are going to give a
new education policy which is very
much wanting for a number of years,
i« is for the first time that the human
being has been recognizea as a posi-
t've agset, a precious national source
which needs to be cherished nurtured
nd developed with tenderness and
care coupled with dynamism. All
these days we were continuing the
system of education started by the
Britishers for their slaves, for a slave
country, just to prepare clerks. They
never wanteq that the Indiang should
think. We built up our educational
system all thosg years only on that
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Thig is for the first time that in the
new policy we have recognized hai-
ans as human beings, a3 positive
assets ang national gources. That is
why a new nomenclature has been
given to the Minigtry as the Ministry
for Human Resourceg Development.

I am surprised at some of my
Iriends saying that we have forgotten
the constitutional obligation or iree
and compulgory education up to 14
years of age. But, Sir, we shoulq not
forget the inherilance we got from
the Britishers. After 1947 and in the
50s, what was the situation ana whul
was our pogition? Actually, the inci-
dents that took place ang the neces-
sities overtook us. We had np food
no clothing, no industries, nothing &
all; let alone education. If we have
not been able to fulfil the constitu-
tional obligation, it was because o2
our priorities, Food was the firsg
priority. Then clothing was a priori-
ty; shelter was a priorily. 1 a&gree
education ig also a priority. I want
to quote Mahatma Gandhi in tals
connection. He saja, even God has to
be present himself in the form o1
bread before a hungry man. So, no
philosophy will work for a hungry
man. That was our position in 1947
and in the 50g when we inherited the
legacy of a poor and backward coun-
try without food, without shelter and
without industries. S0, we were un-
able to meet this obligation. Qur re-
sources dia not permit ug por had we
any patience tp look into this educa-
tional agpect. Even then let us not
forgpt our achievements, I certanly
agree that what has been done is not
to our satisfaction, but the achieve-
ments are also not small

The educational ingiitutions we ha.
in the 50s were 2.3 lakhs, In 1983 taey
were 6.9 lakhs. In the 508 we had
7,300 secondary schools ang today we
have 52,280. We had only 500 cois
leges. Now the figure ig ten times
that. It is 5,246. We had 27 univez-
sities then and today we have 140 uni-
versities. The percentage of literacy
hes risen from 16.67 to 36.23, The
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point here is we forget one thing.
Every hour 2,400 people are born iy
this country. Barring deaths, between
1947 and 1986 we have addeq a popu-
latien of 70 crores to our country.
Every year 2.10 crores of people are
being added to our population. So,
our plans could not match this pro-
portion.

Professor Lakghmanna was very
critical about the new education poli-
¢y and saig that we have not involved
the States. The very purpose of tak-
ing education into the Concurrent List
is 1o give a blend of both the Ceutre
and the States to the people. I do not
know wby my friends object to this.
We do not have separate subjects at
all with the Centre. If a Ceatial
schoo] is opened in Andhra Pradesh,
students from Andhra Pradesh  will
study, students from Karnataka will
study and students from Assam will
study in it. That does not mean that
it is an encroachment upon the pow-
erg of the States.

Sir, without going into the figures,
I want to come to suggestion portion
of it. Sir, the hon. Prime Minister
announced an ambitious programme

of delinking degrees from jobs. But
I have my own doubts. Ag long ag
we give importance to the  whit2-

collar jobs, I am sorry whatever our
plans to attract the youths to  ihe
vocational training, they will go was=
te. Unless we give thrust we recogn-
ise the dignity of labour, I am af:aid
we will be unable to attract youths to
vocational! training. Sir, I had an
occasion even to interview technical
graduates and engineering graduates
for a service. They had no seli-confi-
dence. They do not want to start their
owp industry in spite of getting finan-
cial assistance. They were happy
even it they got a salary of Rs. 500 or
Rs. 1,000. The thrust on vocational
training is taken away because they
do not have self-confidence of starting
their own industries. They want to
take jobs. Not only that, but when
they are secing their own brothern
with lesser quelifications jeining ser-
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vice and living in better conditions,

‘they ask why they should toil hard by
self employment, by starting their own in-
dustry by taking risks. So, my one sugg-
estion is, if at all you want to popularise
vocational training, you have to see that
these waite-collar jobg should not get the
importance that they are getting today.
O.herwise, what happens today iz the first-
class, meritorius persons go to the IAS,
In the Westery countries, the meritorious
person; will start their owy industries, will
bave self-employment. The third class,
thg last clasg persons will go tg the govern-
ment service.  But ip our country the
first class persons go to the Government
service.  The last class persons go for self-
employment or become teachers who are
supposed to be guide; to the future gene-
ration, whg will bave to shape the future
of the younger gzneration.  So, Sir, while
giving more thrust on vocational education,
I request that the importance of the white-
collar jobs hag to be reduced.

Sir, ag the Minister rightly said, T shall
not dwel] on other things, I wil} come
to suggestions.

Sir, in regard to the Navodaya Schools
I have a doubt. We have already our
public schools and Central Schools. These
Navodaya Schools, you have called, as the
best schools for the best children.  There
again I have gct a doubt.  Wherefrom do
you get the best children? If the oppor-
tunities are not equal at the lower standard,
wherefrom do you get the best children?
The best children again will be
from the affluent  society, .rom
the upper class, I suspect that this again
is a method by which only the affluent
class will get the benefit of free education
in the Navodaya Vidalayas, T request that
this should not happen. Otherwise, it will
discriminate against the rural fclk
and the weaker sections and the Sche
eduleg Castes and the Scheduled Tri-
bes ang the downtrodden people of
this country.

Sir, if you want to universalise education,
every schoo] should be of equal standard
whether it ig in a village or i an urban
place. Why should we create separate
schools? All the schools should give equal
training, equal education. Thep only Will
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you be giving equa) opportunities,  Other-
wise, there are boys, children, students
in the convent schools, He gave
the figures. There are scheols for which
there are po school buildings, no black-
board, no teachers, no maps, no charts.
There are other schools with all the facili-
ties. How do you get the best student from
the government schools in which there are
nc teache:s, ne buildings, no maps and no
charts? So, agaip there will be discrimina-
tion.  Through thess Navodaya Vidyala-
yas a new se! of discrimination wil] get in,
and that wil] take away the rights and op-
portunities of the down-trodden, weaker
sections, the Scheduled Castes and Schedul-
ed Tribes.

One more aspect, Sir, T have one doubt.
In our policy we have said about the heri-
tage. 1 am sorry I do not kncw how far
we cap bring ancient heritage in the new
educat'on.  There again I have a doubt.
What is our her'tage? ‘STRI SWATANT-
" RAM NA ARHATL" Should we go by
that time. At the same time 1 give you
another heritage.

gler, MR, T[F, W, T,
g wy aew @ ateEd |

sffeelt oo w1} A T g
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sty tam g g ™A G ASHE,

I have my own apprzhensions. These thinzs
are to be taken as social values of this
country. 1 am sOITY Wa cannot bring equa-
lity under education. There is a necessity
of rethinking and reviewing the whole
thiag. When we talk of heritage, what is
the history that you are reading today?
Let us go to the earlier history. Afier all
when th, Mughal; came they were only
robbers, But unfortunately or fortunately
our wealth was in the temples. If they

robbed a house, they would get only one

golden necklece or h-if a dozep bangles,
Wit if they went to the temple they would
s a lat of gold. So, the Mughals thought
of robb'ng the temples. But what is the
history youy have writtr=. These people
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camg and destroyed our temples. This is
a his.ory which creates communal hatred, -
So, text-books on histery have to be caang-
ed. That is why I say I have my own
doubts about our heritag, which should
not take us back. We should look to the
future,

Coming to the excellence, I fully agree
with my friend, Mr. Bansal. I had an
occasiop 1o visi; Varanasi and discussed
with one of the Professors, In the IIT he
said 98 per cent of our students have becn
recruited by the industria.ists from Bomuoay,
Calcutta and Madras. They are recruited
from within thg campus itself. At the cost
of the Government we train them and the
industrialists take them away., What is
their use fcr the country? They benefit the
industrialists, So, I fully agree we have to
evolve a method wherein these industrialists
who benefi: from these IITs pay tax and
they should pay for the knowladge and the
expertize and the excellence they are gett-
ing.

Coming to IITs I tell you how discrimi-
nat'on creeps in, We have principles in
IITs who say our s.andirdy will falf down
if we have reservations. Can w, continue
with such Principals? Can we expect equa-
lity if we keep such people as administra-
tors in our country The whola system and
whol. looking has t; be ch nged jf at all
we have to march to 21st century. Sho.ld
we pct do away with those words at least
by the time we reach the 21st century?
Therefore, 1 request the education Ministe,
and the Minister for Humap Resource and
Development to realise that they are also
human beings. Let us tg pu: all our efTorts
and do away with reservation at lcast by
21st century and that they are also «ble
to live like human beings with others,

SHRI JASWANT SINGH (Rajasthan):
Mr. Vice-Chairman, Sir, I have got 16 mi-
nutes

THE VICE-CHAIRMAN (SHRI M. P
KAUSHIK): Only ‘en minut s ple -~

SHRI JASWANT SINGH:
time to my party is 16 minutes,

Allotted
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THE VICE-CHAIRMAN (SHRI M.
P. KAUSHIK); Bug we are short of time,

SHRI JASWANT SINGH: They are
two different aspects,

THE VICE-CHAIRMAN (SHRIM, P.
KAUSHIK): All right take sixteen minu-
tes. Beyond that I will not permit.

SHRI JASWANT SINGH: I might
finish in ten minutes. I realise the diffi-
culty that the Chair hag and more than the
difficuliy of the Chaur, I am sympathetic to
the difficulty of the hon.  Minister who
has to listen to the debate and prolonged
discussion on 1t now and earlier. So I
shall be very brief. In attempting to be
brief, 1 shail bowever cover as much as I
want to cover. Before I talk on
the Draft National Policy on Edu-
cation, 1986, I think it is necsssary
for me to speak a little bit about the por-
tfolio of Human Resource Dewelopment.
1 do belive, Sir, that potentially, perhapas
one of the most interesting and innovative
portfolios that this Government has intro-
duced is the Ministry of Huma, Resource
Development. I poiniedly refer to the
edjective potentially, because unless we are
clear about what Human Resource pevelo.
pment js 21l about we would not even
approach this very important policy docn-
ment called National Policy on Eduaction
in the manner which 1 feel we ought 0 be
doing. My first difficulty is that this
tacit education of Human Resource Deve-
lopment with education only is tan'amount
to emasculatine what is perhaps 5 profoun-
dly important idea, We need not g intc
the various aspects of what Hum~n Resour-
ce Development is all about. It is ap inte.
grated social consciousness., There are
two normally accepted definitiong of it and
the most exhaustive was really by that very
preat sociologist and a very great man, the
Scandinavian—Gunnar Myrdal. He really
categorised Human Resource Development
as comprising of 7 elements. 1 need not
20 into #1l the various elements thay Gun-
nar Myrdal talked of. But the rost co-
mmanly  nderstonq definitio, of Human
Resource Development ag at present ig as
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the World Bank has put it. 1 find that mosg
limited and being a bank, theretore, neces-
sanly somewhat a commerciaiused ope thus
conscquently, an unoappy linutation of
what Humap Resource Development is all
about, The Bank's definition is against
something that 1 do not want to elaberata
upon and take thy time of the House and
indeeg of the Minister. No doubt, he or
shz is aware of how the World Bank has

described the meaning of Human Resource
Development.  Sir, I would pevertheless
like 1o take just one minulg to quote be-
cause what I found was g very thought-pro,
vohing manuscript on Human Resource
Development.  The author goes to say, I
quotg briefly from it: “In modern industria]
society man is meant for production, Hu-
man Resource Development jnsists on
the principal that all production would be
for man.” That is where we come into edu-
cation and a consideration of our educatiop
policy, because in developed country
man js merely a production machine,
whereag in a developing country,
not jn 5 developed society like ours if we
fall into that trap, I think we would not be
approaching thig policy document in the
manner that we ought to be doing. I will
net go intg what has already happened in
the field of education, We had a discussion
earlier on the Approach Paper. Now on
the druft Education policy that we are dis-
cussing. It was discussed in the media
and elsewhere. I would nevertheless like
to repeat here, what I had then said when
there was a discussion o the Approach
paper that education is a Latin derivative
from the world ‘educo’ which is ‘I lead
out! We in India have the word
*Shiksha’ which i3 to impart. Fcom
“Siksha” is derived the “Guru-Shishya
parampara”, The two are wholly div-
ergent—‘educo”, that is “I lead out” and
“shiksha”, that is, “to impart”, I believe
that the muclear core of the challenge that
we face today in the field of education i3

the challenge of synthesising these
two-—synthesising *‘educo” and “siksha”-—
and imparting a moral basis, not

merely in a limited Qccidental sense
but moral as derived from “dharma”.
“Dharma” is not faith, is not limited
or shallow in its concept 1limited to
one single category of falth. “Dharma”

h
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is a way of life. And that Sir, is
the precise challenge—synthesising
“educo” and ‘“siksha’” gand imparting
to 1t a moral basis of “dharma’.

Now I come to some specific sug-
gestions tnat I have. I believe (hat
having brougnt this subject on to the
Concurrent List, which is a right s.ep,
there 1s npeed for instituting an auto-
nomous nauonal body, not consisting
of you or I or of poii.cians but of
educationists. I do believe that the
ultimate would have been achieved
when there was no Ministry of Edu-
cation 1n the Government of India
and the whole field of education in
the couniry was governed and run by
an autonomous body of educationists
for education. You may call it -he
National Foundation of Education;

you may cail it whatever you will.-

But there is now no escaping the need
for an autonomous na.ional body
which oversees all the aspects of edu-
cation and attempis to synthesise not
only what I have said bu: synthesise
in real termg the federal aspects, the
federal aspirations, the linguistic as-
pirations and the  various  aspirations
of the diversity that is the beauty of
this country,

My second suggestion is that the
ons great failing of the previous edu-
cation policy following upon the Ko~
thari Commission, which is admit.ed
in this document, which was also ad-
mitted in the Approach Paper, which
everybody admi:s, was about implementa-
tion. Therefore you wil] have to iry and
evolve some method, some machinery for
implementing what you today call the po-
licy. We would have debateq and this
would have become a policy, but like
the 1968 education policy, this, too,
would get relegated tp  dustbing if
you dp not have an imblementing
mechanism. Please think about that.

My third suggestion is this. I would
not go in.o the question of the new
schools being proposed or the contro-
versy about it. The essential. crucial
aspect of it is that wherever you have
existing facilities, along with intro-
ducing new facilities, please consider
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very seriousiy, improvement of the
threshold tacilities which already
exist, By that I am sure you under-
stand what 1 am saying. Whether it
is at the primary level or it is at the
secondary siage or it is at the univer-
sity s.age, you must improve that
which is there. In our preoccupation
with expansion, if the existing lack of
quality in that which is existing is
not paid heed to, we would be com-
muiting a grievous error.

My next suggestion relates essen-
tially to what I have just said about
existing threshold facilities at the
primary stage, etc. You talk of the ins-
titution of model schools. Do intro-
negative criterion for admissioy tovoce
National Policy on Educalion, It
other paice for elitism. Along with
in.roducing what you call model
schools, please consider developing
the existing, improving the existing.
In your preoccupation with introduc-
ing only mode] schools, don't for
heaven's sake, give up on the existing
because a great deal has been crea~
ed and if you gave up on the existing,
in your Pproccupation with model
schools, no m..ter what name you will give
it, we will be _ommitting a grievous error.

Now I corme to vocationalisation, My
single greates- difficulty with vocationali-
sation is that <riterion for admission to
our vocationg training schoolg and col-
legeg is negat ve. If you are unable to
come up to p «8 3, then go to vocational
course. Plea, convert this because the
negative crite «on for admission to voca-
tional training ‘mparts to it a value which
is somewhat <etrimental to the other
side, There s no qualitative judgment in
vocationalisati«n as against others. You
must, therefors, fing a criterion which is
not negative. if you cannot get through
such and sucl, then you go to vocational
training—that is not the approach. Secon-
dly, equally unportant, like other aspects
of education, pleasy review the implemen-
tation of yonr past policies on vocation-
alisation—what have you done? What have
you achieved by your policy on vocatio-
nalisation in the past and what did you
want to do? Unless you review that, the
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whole and vital component of vocationa-
lisation would not be approach right.y.

Then there is need for accelerating the
introduction of Indian languages., 1 am
not referr.ng to Hindi or Bengali or
Tamil or any one particular language. I
am referring to the introduction of Indian
languages at higher level of education.
We scem to have presumed that Indian
languages as such are incapable of im-
parting h.gher ievely of education when
it comes to engineering or science or
such other subject. Indian languages are
thus pushedq aside. We feel that we have
fulfilled our obligation only at the primary
stage. We have paid only lip service.
Thi, is a grievous ghortage in the indige-
nisation of education.

My next point is gbout effective regu-
latory measureg for non-grang imstituitons.
Non-grant institutions are autonomous.
Still  there must be effective regulatory
measures in respect of their admussion,
service conditions of teachers etc. I do
not want to e.aborate all this, In respect
of non-grant institutions please look. into
the admiss:on aspect and the aspect of
service conditiong of those who teach.

My next question is—the document
talks of and quite rightly—about accoun-
tability of teachers. That is a welcome
statement. I would suggest to the hon-
ourable Minister, pleasg consider account-
ability of the whole institution as such,
whether it is the institution, whether it
is the college, don’t just look to the tea-
cher along because thereby by implica-
tion you gre suggesting as if the teacher
is to blame and the totality of the in-
stitut'on is not to blame...

SHRI P. V. NARASIMHA RAO: The
institution oaly.

SHR1 JASWANT SINGH. Thank you.
I would like , clarification from the
Government about two or three things,
how it wishes to go about them. Take
the question of appropriate technology.
We cannot probably take she'ter under it
The determination of that which is app-
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ropriate for India is a job requiring great
expertise, great insight, and 1 would be
bhappy if the Minister expounds a bit
about it

Then about television, the useg of tele-
vision ang the misuse to which it can be
put for partisan purposes; whether your
party puls it or my party put so it, but
in the field of educaton the misuse of
television ~ for parisan purposes—please
elaborate a bit about it. Also define how
you wish to achieve the actual delinking
of job from degree. It is 5 very valu-
able suggestion that has been made. We
al]l approve of it. 1 am whoieheartedly
with you. But how do you wish to im-
plement it?

1 started by speaking about the human
resource development. I would, therefore,
conclude with jusy two brief quotations.
As I had started by speaking of human
resource development and had said that
we would be emasculating a profoundly
thrown up if we limit it to only educa-
tion. If it were only education that you
thought of without the corresponding be-
nefitg of the rest of the social development
that India must involve itsef with, then’
the whol, concept of human resource de-
velopmint will flounder. You cannmot re-
move even one brick of the concept of
human resource development, gnd think
that by merely concentrating on educa-
tion we will achieve all. That ig not
possible.

I wil conclude, Sir, by what I find was
a very moving sentence from a very emi-
nent Indian who gave a Convocaton Ad-
dress recent'y at the Delhi University,
and he concluded his Convocation Add-
ress to the Delhi University by this sen-
tence:

“Our aim to implement this docu-
ment will depend critically on our will
o implement it. The trajectory of im-
plementation should combine the appa-
rently contradictory but in the 'ong run
mutually supportive pull of expansion
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and excellence, of efficiency and equity,
0f gutonomy and accountability.”

Thank you, Sir.

THE VICE-CHAIRMAN (SHRI M. P.
KAUSHIK): Prof. B. Ramachandra Rao.

PROF, B. RAMACHANDRA RAO
(Andbra Pradesh). Mr. Vice-Chairman,
Sir, I would |ike to participate in this
debate especially on a subjecy which is
_ dear to my heart, the draft National Po-
licy of Educaton. Our hon. Minister
who is a scholar and an able administra-
tor, and above all, a humanist, is the
author of that policy. And I feel rather
happy to gee that this document has co-
vered many fallacies and many defects
that were exi ting in the earler policies.
Many of my friends have mentioned that
the implementation details are not given
in the policy document. I do mot expsct
anyone to expect detai's of strategy and
other dita’ls of economicg to be given in
a policy document. If you look at our
Science Policy, it is the briefest docu-
ment I have ever seen. 1 am happy that
our hon. Minister has clarified that de-
tailed implementation strategy will be for-
thcoming very soon.

Education, Sir, <hould be, and ought to
be, a joyful process of se'f-discovery
and self-realisation, The Kothari Com-
mission Report has been widely referred
to by many of my predecessors followed
by the National Policy of 1968. This
Policy has al] the ingredients necessary 1o
make a succesg of our educational stra-
tegy. But what were thg achievements
of this during the last 18 years? I would
'ike to say that the most notable achieve-
ment of our 1968 Policy was a large pro-
liferaticn i both the school and  higher
educational system, A beginning was
made in the restructuring of all
courses at the vunder-gradnate level.
Ten -+ Two -+ Three system was intro-
duced. Ag an educationist I want to say
that 104 2 4 3 is not a major reform,
but in a country as vast as this we must
have a uniform ctructure to enable mobi-
lity of the students from one part of the
countrv to tha other and the best strategy
was 1o have 104243, My only regret
13
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was that we have not been able to im-
plement th.s especia.ly in some of the
northern States; the southern States al-
ready had this -ystem evep before the
104-24-3 system was introduced. I would
like to mention  here— I would
not Jike to go into great detail>—that our
greatest failure was in not being able to
implement  Article 45 of the Directive
Principles of State Policy enshrined in the
Constitution to give free and compulsory
education to all the people in this country.
It is no mean achievement when we come
to consider the fact that 90 per cent of
the rural population is with.n one kilo-
metre distance of a school. 90 per cent
is not a mean achievement., But the
trouble is how to take the children to the
schools. It seems that one bundred per
cent of the children in this range are not
going to the schools, Out of those who
have gone to the schools, 77 per cent have
dropout. Now what has to be gon, into
is the reason for this. Why these 77
per cent of the children dropped out before
they reach the 8th class? Is it because
they have rejected our schoo! system or
is it becan.e economically they are un-
able to continug because they have to
provide succour at home? I would like
to ask a few questions gnd I am sure
that our hon. Minister i3 competent en-
ough to answer these. Can we take the
country forward if our illiteracy rate is
continning to grow? How can we make
these 77 per cent dropouts to continue in
the school education? One of the most
crucial problem is how to impart com-
pulsory primary and middle school educa-
tion of reasonably good quality through-
out the country. At present, the range
of variation in the quality is very large.
Can we reverse the trend of the percen-
tage of expenditure from 43 per cent to
23 per cent from the year 1950-51 to
1976-779 It is very necessary. 1 am
also a part of it in the sense that we
in the higher education have robbeq the
funds meant for the school education. Can
we reverse this? Can we spread education
to the rural areas and see that the am-
ount of money spent will reverse the
situation? Can we impart good education
to rcural masses if almoct on-third of our
primary schools are single teacher schools
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almost without 3 roof? Can we increase
the qua.ty of education if our school
teachers are so0 untrained? Can we educate
the poorest of the poor in the remaimng
10 per cent arcas which are outside the
reach of one kuomewre of a schooi? Can
we reach the tnbalg and impart good
education to them? To cover those 10 per
cent 1s the most duficult task. I am
Sure our hon. Minister will find a way
out. Siy, he has mentioned in the docu-
ment that the socia] weli-being comes out
of toe schoo] education. Is the Govern-
mentl e a posilon to provide all the
input, ubat are necessary for this inpul?

1 have deliberately chosen not to speak
on higher education for obvious reasons.
The tugher education is already overcro-
wded and expanded unkimtediy. All of
us as teachers including myself feel res-
ponsible that we have mnot been able to
achieve very much in the field of higher
education. My friend, Prof. Lakshmanna,
is also g Professor of 30 years’ standing
He has no business to ta.k ill of educa-
t.on or to criticise it because all of
us are part of the system. We have spent
our whoie life. Why should be look to
the Goveinment so much? The universi-
tiecs are autonomous. They gre comple-
tely free and there is Dever any inter-
ference in academic matters from the
Government either in the Centre or in
the States, 1 feel ashamed that we have
pot been able to achieve success in the
field of higher education,

Lastly, I would like to plead with our
hon. Minister two points. Can we have
a Navodaya schosl or a model school,
at least one school not in a town or in
a city but in a rural area or g rural
environment so that we can give best
education? Can we have a good college
not in a town and not in a city, but
in a rural environment for every district?
Can we have 300 and odd best colieges.

The last point that I would mention
un the National System of Education i3
this. ‘lhere are five or six steps. But
1 would like to put it in a nutshell like
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this. What we need in education today
is qualty, equality and relevance. These
are the key words if ¢ducation is to give
the best to our people, Our hon. Minis-
ter knows a.l that has to be dome. And
I am sure he will be able to deliver
the gOOdS.

Before I conclude, I would like to say
that Winston Churchill once remarked that
“I would like to learn but I would not like
to e taught” It is the teacher who is
the crucial wan, and what we are missing
today in our educational system is ot
blackboards, is not facilities but good tea-
chers.  Unfortunately, our pay structure
is such where an expert teacher is neces-
sary, wheie the most difficult thing to
teach in our educational system ig to the
young child, and that js where we have
negiccted, and we have provided the hig-
hes: emeluments at the universities but not
the school!s. T would like to mention that
the untraired mind is like a bottle with-
out an opener. It is a kind of a know-
ledge, expeitise which we have not allowsd
to be opened.

Before concluding, T would like to men-
tion here last but not the least that
education js what remains in our minds
after burning our books in our colleges,
and after forgetting  what the teachers
possibly taught us: education is what
remains in our mindy by retaining the re-
levant ag distinctly different from the
irrelevant by understanding the princi-
ples and discarding the vast data and anal-
ysis, by acquiring the skills and forgetti~g
the instructions, and above all by acqui~-
ing great wiedom from the vast world of
experience.

Thank you very much, -

SHRIMATI SUDHA VIJAY JOSHI
(Maharashtra): Mr. Vice-Chairman,
Sir, I rise to speak on the Draft National
Policy of Education. Sir, in the words
of our hon. Prime Minister, Shri Rajiv
Gandhi, “education must promote national
cohesion and the work athic® He h~d
mentioned that programmes would be for-
amulated ‘tq uge on g large scale the new
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communication technology in our school
systems.” e hag also emphasised educa-
tion’y orgumic  link with the productive
forces of society,

Sir, the above points were made by hon.
P-ime Minister in his broadcast to the
nat'on op 5th January, 1985. The new
education policy which hns been formula-
ted is in conformity with the same think-
ing.

Sir, the Draf: Policy envisages a com-
mon educational structure. 10-+42--3 js
"the basic element of this  structure
which is now adopted. Here 1 would
like to observe that it took two decades
fo- different States to adopt this pattern.
Kerala a.is— etaoin shrdly emfwyp mmm
and the first baich avpearer in 1964
while. ag late as 1982 8 States had not
adopted thic pattern. Since this is g very
vital aspect of education policy, there has
to be commonality of approach and ad-
herence to » time frome. Otherwise. it
would resnl: in lopsided development, I
waould urge the hon. Minister to keep this in
view }

Sir it ic a really hear‘ening feature that
the svstem would be based on a national
curricular framework which would con-
tain a common core curriculum along with
othey componenty that are flexible. The
commo, core has include very important
rationa] features, and it jy quite good that
observance of small family norm and in-
culcation of scientific temper have been
added.

Sir. Navadava Vidalava oncent is the
need of the time, 1t would promote equa-
litv, social fustice and national integra-
tion, Tt would provide unique opportuni-
ties for tnlented children since there will
be plenty of scone for innovation and
exverimantation. This would also act as
a catalvst for nation-wide scheol improve-
‘ment vrooramme  Sir, the emphasis ip thy
new policy to prote equality, is not only
in terms of opportunity, but also in
terms of conditions of success, In addition,
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certain specific policy directions are availa-
ble, in the Document in respect cf edu-
cotion for women’s equality, which has
been termed as an act of faith and social
engineering. Being a mahila worker, 1 am
particularly interested in the implemen-
tation of he concept in reality. Here I
weuld like tc make one saggestin that
for preparing text bocks  ftraining and
orientation of teachers, help of prominent
women educationists and thirkers should
be taken and they should be actively in-
volved.

[Mr. Deputy Chairman in the Chair]

The special emphasis on Scheduled
Castey and Scheduled Tribes is a very
important pronouncement, and the central
foccs has rightly been placed on <qua-
lisation with non-S.C. population, The
policy Document also takes into account
the special needs of the S.C. and the S.T
in regard to providing infrastructural
facilities.

In this context, T weculd also like to
focug attention of the Hon, Minister to
the problem of migratory and seasonal
labour force such as invo'ved in con-
struction actwvities, agri~ultural labour or
stone auarrving Jabour, who misrate from
place to place and who do not have per-
manent tesidence Tn case of facilities for
education for themselves or their children
some special facilities would have to be
provided and some arrancements either
in formaj or non-formal educational
etreams would have to be made at the
place of work.

Sir T am really hapov that it has been
embodied in the policy document that
every primary school will be provided
certain minimum facilites like two laroe
rooms. uschle in alt weather. tave mang
etc. The most imvortant step bene that
each such <hool will have a minimmm
of two teachers, ont of whom ore wou'd
necesearilv be a woman teacher. Tha svs-
tematic drive ‘Overation Blackhoard® would
be undertaken for this purpose.

Sir, it is mv submission that in respect
of dropouts the problems of girlg js more



155 Resolution of Draft

[Shrimati Sudha Vijay Joshi]

complex. Depending upon the needs of
the family, the first casuality is the girl's
education.  However, brilli-nt the girl
mav be, she s the one who has to sacrifice.
In this context, I may mention Gandhiji’s
famoug observation. If a male is educa-
ted. on'v  one individua] is educated,
but if one woman js cducated, then one
family is educated, and when all families
get educated. the en'ite  communily and
through that, the society gets educated.

Tere 1 may make 5 mention of Savitri-
_ bhaj Phulc Datiak palak Yojana formula-
ted by tho VMaharashtra Government. The
scheme provides for adoption of a girl
by a person, who would pay Rs. 25 per
“month to her and ensure that she con-
tinnes her education. This can reduce
_the problem of dropouts to soms extent.

Sir, as regards vocadonalisition I woulq
urge that the country must aiso have a
broad identification of manpower needs.
It should be our endeavour to forecast our
manpower needs 15—20 years from now

‘on a nationa] perspective for  various
skills and tredes and that should be syn-
thesised with infrastructural facilities, for

vocationalis~tion of secondary or  higher
secondary stages of education.
Sir, as regardg higher education, I

weicome the statement that urgent steps
would be taken to protest the system from
dezrada.ion.  The adfliation system of
indian universities has left much to be
desired.  Tie universities have bocome to
a large extent affiliating add examination
conducting bhodie; with very little-acade-
mic contrel over affili~teq collercs,  The
inspecting teams visit once jz a couple of
. vears gnd oace a permanent affiliation is
srunted, there is hardly any academic con-
trol. (Time bell rings) Please give me
two or three minutes more.

MR. DEPUTY CHAIRMAN: Two
mirutes oaly.

SHRIMATI SUDHA VIJAY JOSHI:
To improve the standard of education,
merre and more research facili‘ies and
jncentives shenld be provided to the col-
lege teach.rs. Teachers should be invol-
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ed ip college and university management
in larger proportion, Op university sen-
ates and execcuiive councils, teachers
should have larger representation. On
the proposed Central and State councils
also, due representation to academicians
should be given.

As regards higher profess‘onal educa-
tion, such as  engineering and medical
courses, admissions should be fully me-it
oriented and donations bated admissions
should be totally banned. In terms of
investmer t, per student expenditure incur~
ed by the Government is maximum in
these faculties and while so much invest-
ment we make on these students, they
ultimately  mierate abroad  in lure of
We have to evolve
a methodology for their retention. I do
apnreciate this problem is not directly
related to subiect under discussion. But
we have to ponder over it since it is a
related issue and it has g bearing on the
resources.

In pares 8.16 and 8.17. there is a
specific mention of teaching cf mathema-
tics, which enables a child to think, reason,
analvse and articulate loeical'v.  Alled
disc’pline of statistics is also impor ant.

. This further helpe the child in analvtical

ability, trend study model building exer-
cises etc. This is an important tool rot
onlv in pure sciences but also jn social
scierices, agricultural sciences and in re-
search studies, Hence. introduction of
thig subject, at a suitable level, may please
also be considered.

Sugpestions regarding examination  re-
forms, contaned in paras 8.23 to 8.25
need to be introduced on ureent basis,
The existing svstem has been gbused and
has resulteq in de‘rioratin, mor~l values
Mass
conving., nhvaical assaults ¢n inviailaters,
leakage of anestion pavers, manipnlation
of assessment of answer books and exis-
tence of middlemen for  censideration,
plav havoc with future of children, by
tinkering with marks in public examioa-
tions,

Sir. the creation of Indiay Education
Service, is a very welcome more,  This
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service shonld have  fair mix of acade-
micians and 2dministrators, The acade-
micians could be in the service on a
tenure basis and could return to their
academic pursuits after a while.

Another suggestion is that examination
functions in u university shculd be entrus-
ted (o a specialised statutory organisation
within overall contrcl of the unive:sity
and not as a part of the university’s gen-
eral administration.

With these observations, I commend
the draft policy, which is a very important

policy formulation of this Government.
Thank you,
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SHRTI SANKAR PRASAD MITRA
(West Bengal): Mr. Deputy Chairman, Sir,
most of the points I wanted to raise have
already been raised by the previous spea-
kers. 1 would try to finish within five
minutes. The brunt of the attack on
the new education policy appears to be
that education should remain in the State
Jist and pot in the Concurrent list, To
my mind this gttack is vnjustifiable. The
real weakness of this document is that the
strategy of implementation has not been
spelt out, but the hon.  Minister has
given us an assurance a little while ago
that in the next session of Parliament
this stratezv of implementation would be
placed before the House. In paragraph
3.13. at page 6, the Centre wants to be
a partner in the efforts of the Stales in
coordinatine education throughout the
country in the larger interest of the nation
In paracraph 3.4 at page 4, a common
core has been suggested. The common
core includes Tndia’s common cuoltural
heritage. inculcation .of scientific temner,
the history of the freedom struggle and
the constitutional obligations and  other
essentials for our  national identity 1

[ 13 May 1986
Wt W fear 9T At aw gt g |

on Education 162

agree that there should not be any rigidity
in shaping out this common core, but im
every part of the world today j; is accep-
ted that unless we cap preserve and
protect the heritage of the past and take
that to be the foundation of qur culture,
ro future cultyre can ever be built up in
conformity with the country’s national re-
quirements.

There is one point which T want speci-
ally to mention. In paragraph 5.29, this
policy speaks of linguistic competence, It
is well known that the average student ig
weak both in English and iy his mother
tongue. I remember in this connection
one of Bertrand Russells observations in
his Book “on Education™at pages 146 to
147 that in childhood it is possible to
learn, to speak a modern language per-~
fecily, which can pever be achieved in
later years. [ could have quoted one
authority after another but time does not
permit me to do so. Both in the capi-
talist world and in the Communist world,
this policy ig rigidly adhered to and apart
from regiona] languages, foreign Janguageg
are taught even in the primary stage and
in the secondary stage also, There is a
proposal Sir, that medium of instruction
should be the mother tongue. T entirely
agree. But there is a futher proposal
that English would be compulsory only
from classes VI to XII Ip classeg VI
and VUT a thirg tanguage would  be
taught and the third language would be
optional from class X onwards. 1 hg
a difference on this issue and on the basis
of observations made bv Bertrand Russell,
followed throughout the advanced world,
1 qubmit to the hon, Minister that teach-
ing of other languages should be started
at an earlier age,

SHRT NIRMAL CHATTERJEE: How
early?

SHRI SANKAR PRASAD MITRA: If
you want to know about Communist co~-
untries. . .Sir, he is prolonging my speech.

MR. DEPUTY CHAIRMAN: You
don’t listen to him now.

SHRT SANKAR PRASAD M'TRA: So
far ag Chinn is concerned. foreign M-
guage is taught from the primary stage. So
far 'as the Soviet Union is concerned. in
non-Russian schools, Russian is tanght
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from class I and in Russian schools a
foreign language is taught from class V.

I can give the authorities if you want
them. .. (Interruptions) .. . Thep I shall
quote the authorities, Sir,

MR. DEPUTY CHAIRMAN: You need
not. Time is not there.

SHRI SANKAR PRASAD MITRA: I
am also glad, Sir, that in paragraph 5.33
at page 16 emphasis has been laid on the
teaching of Sanskrit and other c(lassical
languages without which, accorling to me,
our knowledge of o&r mother tongue. our
knowledge of regiona) languages, can
never be perfect.

Then, Sir, criticism has been made of
pace-setting schools for meritorious  stu-
dents. I do not find from the document
that these pace-setting schools are meant
for the affluent few. Paragraph 5.15 at
page 13 clearly lays down that special
reservations would be made in pace-sett-
ing schools for Scheduled Casteg and
Scheduled Tribes.  Secondly, Sir, there
would be free hoste] accommodation and
these schools wil] not charge any fees. So
far model schools, pace-setting scheols,
colleges or universities are  concerned,
since our friends on this side are challen-
ging me every now and then, T can inform|
them that in 1982 when Y visited China as
a member of a cultural delegation, all our
delegates were informed by the Chinese
academicians that the Universities of Beij-
ing, quing hua and Nanking were far more
advaced than
other universities were endeavouring to
come up to their standards.  Therefore,
mode] school, model college or model uni-
versity or advanced gtudents does not
mean that it is meant only for the aMuent
few,

In paragraph 5.42 at page 17 and
Part VI at pages 17 to 19, reference
has been made to Gandhian basic
education and technical and manage-
ment education. .. (Interruptions).. I
am supporting you. Don’t disturb me
anymore. T am in agreement with
them as they hold ‘he view that in
India, in imparting vocational traine
ing advanced technology should be
resorted to for labour-intensive and
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local resource baseq wvocational edu-
cation, leaving aside shperes of so-
phis.icatde technoology.

In concusion, Sir, I say that you
may introduce open universities and
the elecironic media for adult and
non-foripal education, but these can
never be subst.utes for forma educa-
tion.

Lastly, T support the de-emphasis
of memorisation and the emphasis on
originality which is the main criter-
ion in western countries, in all ad-
vanced countries bu: unfortunately,
not the criferion in India.

With these words. Sir, I give my
supoprt to this Policy.

SHRIMATI AMARJIT
(Punjab): Mr,
the Nationa] Policy on Education, 1986
is a Draf: Policy of the Government
of India, which conceives a progres-
sive and ambitious plan ot take for-
ward the present sanguine personal-
ity of India into the rational impera-
tives of the 21st century. The vary
concept produced, has become a moral
obligation ,f every citizen of this co-
untry to participate in its implemen-
tation and success because the results
of this Policy guides our children and
‘heir children towards the natural
but long forgotton paths of self-intro-

KAUR

spection, self-improvement, self-
reliance, nationalism and interna-
tionalsm.

This is not to say, Sir, that these

concepls have not been f{riedq by de-
mocratic and progressive countries
over he world. They have been
tried and with good results. Yet, at
the same time, we see the contradie-

tions of psychedelic reactions evolv~
ing in the form of C‘hippie, ‘punks’
and assorted socially rebellious
groups taken on by the self-same
youngers being educated under this
modern system as practised in the
Western World, This, Sir, has been

so because the Western system neg-
lected or lacked the fundamentals of
nature's inner preferences for an or-
derly, self-sacrificing, disciplined and
morally bound socie'y knitted in by
its cultural  threads. This Draft Plan

Deputy Chairman, Sir,il
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has attempled to cover this aspect as
stressed in clauses 10 to 15 of Part I.

I: is laudable, Sir, to see that caus-
ses 1 to 3 of Part II of this Policy on
Education has made it clear that
there can be no  lesting and concerted
progress towards the economic and
moral  mancipatip nof the people of
India as a whole, without every citi-
ben being given the right to receive
equal status in knowledge ang educa-
tion and an equal status in leing
allowed to  perceive wpq  pursye  his
of her life-style equal to their endea-
vour and accomplishment in this field.

It is the effort of this Plan, Sir, to
create through  education a casteless
and single race of Indians for the
eventual romition of the cdncept of
internationalism within our national-
ism_ 1t stresses gn the quality of edu-
calon playing its para in automatical-
ly removing the evils of sectarian at-

titudes, communal  views, colour con-
scicuness and economic chauvinism
that exist in societies all over the

world and more so within our societ-
ies in India. It stresses on duties and
obligations  according to worth  and
not by birth. It streses on education
bringing about the ultimate knowled-
ge and the realjsation that i: would
be inhuman to place woman in a les-
ser position than men that the want
on destruction of animals ang vege-
tation amounts to digging the grave  of
one's own children, that it would be a
retrograde movement lo persist on
past  superstitions and and  misplaced
traditions. In essence, Sir, this new
Education Policy gives us a thrust
forward towards an  overall  emanci-
pation to  move inio  subjects condu-
civa to one’s  mental  preference and
specialised  fields  that  will  obtain
gainful employment according to
one’s aptitude,

In the overall bright picture of this
Plan, Sir, T would like to place the
spotlight on :he schemes made to en-
hance the status of the teacher as
given in Part IX. To my mind, this is
one of the main points thal will en-~
sure the success or the faiure of this
entire plan it the teachers of today
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do not conform to the norms laid
down by this Plan., It is an absolute
must that a cadre of dedicated teach-
ors and administrators have to be col-
lected well in advance for the start
of the implemen:ation of this policy.
From my observations, we have quan-
tity but very little quality amongst our
present teacher popuation—and I sus-
pect thag this is  so, because teaching
today is just an occupation, and not a
profession as it shoud be. And be-
cause of this prevailing  aimosphere
withi, cur  teaching commumty, the
student-teacher relationship in our country
is close to the lowest in percentage
in the world. I dare say, there must be
exceptiong and it wil] have to be these
few exceptions that will provide the ver-
tebra to form the backbone of this po-
licy.

In thig context I would like the in-
formation from the Government on
these points,

One—what modes will  be used by
these Teachers Training Institutes
—which are yet to be created, to
catch the actual professionals from
amongst the thousands of teachers existing
in the country>

Two—what does the Government
visualise in terms of time, to build a
strong enough  cadre of teachers to
just start the implementation 4f this policy
and Three—Would if be practical te
star: the course of Teachers’ Training
in modern methods of teaching in all
universities for students who wish to
take up this profession immediately
after passing their 10 plus 2 exami-
nations?

Clause 1 of Part 9 ensures that the
status of :he teacher will be made on
par with the bhest paid professions in
the country. This, Sir, is as it should
be. Tt has also been menticned earlier
in the Plan that  the Teacher  will
also be held accountable for proper
functioning of his students and his
department, This again ig as it should
be. It is only thus that the student-
teacher relationship  wil} improy, to
the mutual benefit of both parties—
and in the final anaysis ‘he entire
country.
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1 congratuiate the  Government for
conceiving and drafting this sound
National Policy on Education. It
reads like an apostle of hcpe alonz ec-
essity. 1 am sure the day us imple-
mentation process begins that day
will start a fresh era of Indianness,
I support the new Educa:ion Policy
of 1986 wholeheartedly.

DR. H. P. STARMA (Rajasthan)
First I wouid like to say that the few
minutes—five or seven minutes—do
not allow us to do  any justice to  the
subject about which we are supposed
to speak. The present Draft on the
National Policy on Education is a
courageous attempt at making lite-
rate a nation as big as ours and as
diverse as ours and at the same time
guide it along the path of modern
science and technology and during the
process not letting us forget our anci-
ent heritage and culture. To get the
idea of the magnitude of the probiem
involved, the Ministry has to go to
the farthest hamlet of the tribal vil-
lage. It must go and seek out the
child of the school-going age in the
remetest part of the desert in India.
The job is done not only with seek-
ing out the child, but encompasses as
hig illiterate father, the village  drop-
out or unlettered house-wife. All come
within the ambit of this Policy  Docu-
ment.

From there on, the function of the
Document proceeds to the most pres-
tigeous institutions of learning in the
country where some of the most ad-
vanced works in nuclear and quan-
tum physics, and advanced electro-
nics is Photo-voltaics or lesser tech-
noiogy. fibre optics is being done.
This is the very broad spectrum of the
ground that has to be covered by the
Ministry.

This 1s the scope and ambit of the
draft. Sir, I would like to congra-
tulate the Ministry for bringing out
the twe excellent documents, Usually
such decuments try to cover up the faps,
the gaps, lapses or the areas of dark-
nes. But here they cover the job
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with refreshing with candidness and
disarming frankness which bring out
some of the most realistic eye-open-
ing facts. I wiil not go into those
facts here. The House has covered
those points such as that 9 per cent
of our primary schools are without
buildings or that 42 per cent schools
do not have blackboards and lack
facilities for drinking water. All those
things I will not repeat. But I would
certainiy like to draw the attention
of the Minister to the problem a very
disconcerting fact of the drop-cuts at
the primary education level. Here the
drop-out rate is 17 per cent. In col-
leges it is no better. Where the drop
out rate is 41 per cent. The nation
with its meagre resources cannot
afford to frifter away all its resources
in turning out brigades and brigades
of third divisions who not only swel] the
list of unemployed people but what
has been aptly called become unem-
ployable also.

Sir, I do not want to take much
time of the House in recounting facts
which have already been covered . I
will only touch on the basic frame-
work of national system of education
like the 10423 etc, year system or
attempt to cover universal  education.
They are all there. They have been
broad:y accepted by the whole coun-
try. But Sir, there are two  points cn
which I would like to draw your
attention. Even sober Members like
Mr. Upendra or Prof. Lakshmanna
have objected to the core-curricula
as well as the concept of Navodava
vidyalaya, What i3 meant by core-
curriculum. An  attempt is being
made to project this as a total com~
piete curriculam  which is manufae-
tured in New Delhi and sought to be
thrust down the throats of unwilling
States. This is what they would like
us to believe. But that is not the
truth. We all know that core curri-
culum deals only with certain parts
of national dejectives of national
value and national integrity which
promote the path of socialism and
dempcracy. Certainly there should be
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no ground for such objections. Simi-
lar.y, the idea of Navodaya Vidya—
laya, what faulls can you find with
these Vidyalayas. They are sought to
be rural centres of excellence where
an attempt would be made that with
optimum inputs in a school in rural
area what can be accomplished with
meritorious studenis. That is all that
they seek to do. How can you find
fault with this? Since they have found
fault with it, that is something which
we have io see how even objective
problems and solutions are open to
suspicions in this country.

Sir I wili now come to four major
thrust areas which the documents
seeks to project. One is the area of
Sir, the non-
formal education is an umbrella con-
cept under which all the systems, be-
sides the formal education, evening
classes adu't education, extensiong
courses, etc. etc., are sought to be
covered. May I warn you and you
must be aware and conscious of it
that we are treading a very treache-
raus ground here, when we are deal-
ing with these. They are very impor-
tant, avenues of education. There is
absolutely no substitute for these.
They have to be implemented. But
all the same a very, very careful
monitoring and looking into these
programmes wiil be needed.

Sir, the second major thrust area is
the vocationalisation of education.
We all know that there is no substi-
tule for vocationalisation of educa
tion also. We cannot afford to fritter
away our scarce resourceg. We must
try to link in a meaningful way, edu-
cation acquired skills and employment.
It is noboay's case today that the
nation shou'd keep on throwing away
its scarce regources in churning out
brigades and brigades of thirg divi-
sioners. It is absolutely undeniable that
some king of screening of weeding out
shoula be done at the gates of college
education, Ang those who do not
qualify to go in for higher education
should be helped to acquire skills for
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gainful employment at this stage. b
will not take top much time. There
are only two more points. Vocatioua-
lisation is not a new concept. They
have been thought of, debaleg and
pondereq over for yearg and years.
Mahatma Gandhi's name is associated
with it. Dr. Zakir Hussain’s name 1is
associated with it. R wou'd like to
ask the Minister ag to-what exac'ly
went wrong with the programme when
it was put into operation at ‘hat
time. Was it lack of inputs? Way the
inlrastructure lacking? Was the social
climate not conducive to implementa-
tion? Or was it due tp false values
being attacheq to college degrees in
the markets of employment in matri-
mony, etc.? Maybe that was one of
the reasong which dia not allow i{ fo
succeed. But I do wish that he will
give a very close look tq it because we
cannot afford to fail a second tim. in
taking 1o vocationa)] education.

The thirg point which I would 1like
to make is that we should keep the
sancity of our instifutions of higher
eaucation intact through institutions
like the UGC, the All India Council of
Medical Research and the All India
Council of Technical Education. These
instifutions must be kept away Zrom
any interference, political or any kind
of interference.

The fourth area of thrust is an
area which had already been pointed
ouf, that is celinking of degrees from
jobs. M is a very good idea, a very
sound idea. But again [ would like
to sound g worg of caution that it can
also open the floodgates of corruption.
We are al! Zamiliar with political
muscleman or social muscleman who
will try to push up their favourites,
once you have delinkea degrees from
job opportunitieg. I just want to
sound a word of caution because it is
important and we have to go through
with jt.

Lastly, two more points. The most
important thing is implementation.
Unless we can implement this pro
grammes nothing can be done. But
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I am hearteneq by the acceptance of
the challenge’ in the earlier gocument
I just want to say that it was very
refreshing to read on page 72—I will
not quote it here—of the ‘“Challenge”
document where the challenge {s ac-
ceptea, so that the faults in the im-
plementatior. can be corrected, I leave
it at that, that it was refreshing to
note it in the “Challenge” document.

Sir, we are standing on the verge of

a tremendous explosion of knowledge
today. Yesterday's computers are
already obsolescent today. We simply
cannot affora to fall back on progress
on the path of science. The Minister
for Human Resources Development
combines a formidable amount of
knowledge with g deep insight into
our spiritual ang cultural heritage. We
can feel confident that under This
stewardship this policy will be pro-
perly implemented and he will use all
hig wisdom to shape the new educa-
tion policy intp a viable tool for the
transformation of our age-olq society
without losing our cultural heritage.
Thaok you.

SHRI S. W. DHABE (Maharashtra):
Mr. Vice-Chairman, Sir this Drat
Nationa; Education Policy ig certainly
an improvement on the original docu-
ment which was circulateg earlier.
This is a result of much deliberation
ang discussion. ¥ will pin-point where
I feel the document is lacking in im-
portant particulars. First, the docu-
ment does mnot realise or recognise the
responsibility of State Governments.
Now though education has  been
brought on to the Concurrent List,
sportg is still a State subject under
Entry 33. Therefore, when the na-
tional sports policy was formulated
by the All India Council of Sporis
1980 it was aiscussed wilh the Minis
iry ang it wag found that the national
sports policy cannot be passed by
Parliament because sports is exclu-
sively a State subject. Therefore in
May, 1984 we haa to confend our-
selves with passing a resolution called
the 16-point sports programme. 1 do
pot find any mention of it in the en-
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tire document here. What happenec
to that Government resolution of na-
tional sports policy with a 16-point
programme which was accepied as a
policy to help the States and also to
promote acceleration of gports in May
1984? Is it abandoned® 1 woula like
the Minister to reply to this. It is a
big lacuna in this document that this
resolution of May 1984 hag not been
taken into consideration. Therefore,
unlesg you build play-fields and the
other infrastructure, all this cannct
be done without the cooperation of
the State Governments. The aqocu-
ment shoulg say a coordinating effort
is necessary between the Central and
State Governments to achieve the
objectives.

Secondly, about workers' education®
Workers® education in.the country has
developed through the Central Board
of Workers’ Eaucation. Trade unions
are conducting clasges for leadership

development literacy, production and
many other aspects of workers’ edu.
cation. It is a part of continuing edu-

cation to industrial workers. But
unfortunately in this document it has
been left to the employers. It is
there on page 10, paragraph 4.12,
sub-clause (b)—“workers’ education
through the employers®. I do not
know  whether it is a mistake or _
what—“workers’ education through !
the employers and concerned agen-
cies of Government”, I have suggested
that workers® education Pro-
gramme cannot be done by employ-
ers. Therefore it is necessary to add
trade union organisationg of indus-
trial workers ang rural labour and
all other employees; otherwise, . ....

SHRI P. V. NARASKHA RAO:
We wan{ the employers tg partici-
pate, to discharge their responsibility
of giving literacy to workers. ..

SHRI S. W. DHABE: How gp you

bring about workers’ education
through the employers? How  will
the employers be interested?
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SHRI P. V, NARASIMHA RAO:
Through funding through participa-
tion, responsibility is put on them.

SHRI S. W. DHABE. 1t is
done .. (Interruptions) My
it seems that you
little knowledge of worgers’
ers’ education programme to which
grants are given. So far as I know,
workers' education programmes are
generally conducteq by trade unions.
Employers only give what is called
the racility of leave ang other such
things. ...

never
friend,
have

SHR; P. V. NARASIMHA RAO:
We want the employer to do more.
That is the whole point. What is
being siatea what is being implied,
is that the emaployers shoula be mare
than what they are doing now. That
is why we want some responsibility
should be square'y placed on them.
I think there is nothing wrong in if.

(Interruptions)
What I am suggesting merely. ..
THE VICE-CHAXRMAN (SHRI M.

P. KAUSHIKY). After the clarification
by the Minister, you continue further.

SHRI 8. W. DHABE: Yes, I
continuing Zurther.

am

Then, Sir, the other point which 1
want to make is about the manage-
ment education. On page 20 para 617
there ig not mention about trade
unions workers’ education. Merely
management education cannot be a
part of the educational svstem., Work-
erg’ education which 1is under the
Labour Ministry gshoulg also form
part of the discipline. In any such
system in other countries like U.S.A.
and other workers’ education is given
the same importance. The workers’
education courses are not mentioned
in this draft. My submission there-
fore, ig that trade wunion workers’
education shoulg form part ot the
academic discipline.

Now, Sir the most important point
is about capitation fees. ¥ do not
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know what is the implementation part
of the policy., Buf the ANl India
Technica] Education Council i it is-
to be given the statutory powers, the
powers mus{ include to decide about
running educational courses, etc. To-
aday the All-India Technical Council.
has no power to interfere or grant or
refuse  permission. Therefore, this
provision should be there for them to
have better strength.

Sir, paragraphs 24 ang 25 8.20 and
8.21 speak of sports and physical edu-
cation. Now, Sports and Physical
Eaucation which has been mentioned
here, ig not a sufficient connotation
which can solve the problems of the
country In fact, physical education
is accepted as an integral part of the
education. ¥4 bas been decided n  the
Conference of UNESCO 20th Session
of the UNESCO General Conference,
1978. (Time bell rings) 1 would like
to know from the hon. Minister whe-
ther the Indian Government hag ac-
cepted this Charter. Article 2 is very
important. I quote:

Physical education and sport as
an essential dimension of education
and culture, must develop the abi
lities, will-power ang self-d:scipline
of every human heing as 5 fully
integrateq member of society....”

“The continuity of physical acti-
vity and the practice of gports must
be ensured throughout lifs by
means of a global, lifelong ang de-
mocratized education.

2.2 At the individual level physi-
cal education and sport contribute
to the maintenance ang improve-
ment of health, provide a whole-
some leisure-time oaccupation and
enable man to overcome the draw-
backg of modern living which is
essential not only to sporg itself but
also to life in society.

2.3 Every overall education sys-
tern must assign the requisite place
and importance to physical educa-
tion and sport in ordet to establish
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a balance ang strengthen links bet-
ween physical activities and other
components of education.”

I woulg only l!ike to mention one
aspect and then I will finish. Though
there is some mention of physical
education and sports in the draft there
is no mention at all of recreation.
The famoug authors of “Community
Recreation”, ~ Mayor and Brightbill
say:

“Recreation takes its place with
education, health religion, and
work as an essential process mould-
ing individual personality and
creating abundant community (iv-
ing.”

Recreation has been accepted as a
major force in social well-being moul-
ding the life of non-student popula-~
tion. [t the Human Resource Deve-
lopment Ministry has got respongibi-
lity for proper and continuing educa-
tion, then they must take the respon-
sibility of continuing programmeg of
recreation, community recreation and
community well-being, From that point
of view, the draft gives us no idey of
what should be aone in our country.
¥: is a serious lapse. Both citiegs and
rural communities neeq organisen re-
creation, Congestion in the city and
isolation in rural areag call for effec-
tive recreation planning In a modern
sociely programme for urban rural
and industrial recreation is 3 must.

Sir, the Convention of All India
Physical Education ang Allied Teach-
ers Federation was helg at New Delhi
between 22nd and 23rd March, 1334.
A number of regolutions have been
passed here. I will refer to only one.
Sir, it is very unfortunate that physi
cal education is not given much im-
portance. There are 130 institutions,
Unless the physical education pro-
gramme is taken up at all levels of
school right from primary level, we
cannot think of having National phy-
sical fitness and at the national level
of producing physically fit gutsianding
Sportsman. For that purpose, even
the institutions or schools where phy-
sical teacherg are there, they are not
given proper pay scales. They are
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treateq as second class citizens. The
Medical and Engineering Collegeg do
not come under the purview of the
Ministry of Education. They are pay-
ing the scale of Rs. 400—900 much be-
low than UGC pay scales of lecturers.
There is no uniformity in pay scaleg.
I woula request the Minister o go
deep into the problem o that a pro-
per inira-structure is createq for Phy-
sical Education Programme unfortu-
nately the U.G.C, has no separate
c2ll for physical education. Even the
NCERT and AIU don'y, have such
cells. Since there are no such cells,
there are no units manned by
well-qualified persons in the field of
phygical education. They don’{ have
experience in the fielg of physical
education. The result has been that
physical education as a faculty and
discipline has been ignored at the uni-
versity level and educational plann-
ing. % therefore, appea} that you
shoulq do this. You have gaid some-
thing in your statement. It is a wel-
come but incomplete statement. I
will suggest that physical education
and sport are important parts of edu-
cational gystem ang the process of
learning and it should be taught as
a subject in schools and colleges.
There is no. forum today Zor such ag
a Central Aavisory Boarg of Physical
Education {o advise Central Govern-
ment. It should be constituted as de-
manded by national convention, Even all
India counci| of Sports is abolished.
cil  of Sports is aebolished.
Therefore, I would appeal tg the hon.
Minister that it is very important
that more attention is given tq this
important aspect of ouy life withoutl
which )ife iy icomplete, It is gaid:
in sanskrit that

Ve wem sfgAs wan

(A weak person cannot attain gal-
vation)
X need not tell all this to the learned
Ministey who is piloting thé Regolu-
fion. I hope he will ag justice to this
malter,

THE VICE-CHAIRMAN (SHRI M.
P. KAUSHIK). Prof. (Mrs.) Asima
Chatterjee. ‘
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PROF. (MRS.) ASIVA CHATTER-
JEE (Nominaled): Thank  you, Sir.
Please allow me to gpeak at leagt for
10 minutes.

THE VICE-CHAIRMAN: Yes, Madam_

PROF. (MRS.) ASIMA CHATTERJEE:
Mr.  Vice-Chairman, Sir. 1 would like
to thank you fore giving me an opportu-
nity to speak on the National Policy on
Education, In a world based op science
and technology, it js education jhat deter-
mnes the level of prosperity, welfare and
sceurity of the people,  Even more im-
portant j5 the role of education in achiev-
ing social and national integration and in
developing kuman personality.

In thig context, Sir, it would be worth-
while to learn the views of Swami Vive-
kananda. He was a nationalist no doubt
but he was g combination of a modern
man and a social reformer, His views
on modernisation and on the reform of
the colonia] education system left behind
by the British Government are even
today beyond the comprehension of many
Indian politicians.  The views expressed
by Swamiji gbout a century back are
quoted even today, and I quote: “What we
need is to study different branches of
the knowledge that is our own and with
it the Eighlish language and Western
sciences. We need techhica) education
and all else which may develop industries.”
Swamiji dremt of an India—-a rate syn-
thesis of the best of the East and the
West, Western science with the Buddhist
philosophy of humanism,  Panditji shared
the same views. In this  perspective,
1985 may be considered a watershed m
the history of Indian development, a sharp
departure  from the path of gtagnation
10 the path of rapid modernisation and
progress as dream{ by Swamiji and Pan-
dityi. In this perspective National Policy
on Education has been prepared and
presented before this yugust House for
Oup approval.

Sir, in this connection, it deserves men-
tion that the National Policy gn Education
of 1968 had to be reoriented and restruc-
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tured because we could not achieve the
desired objectives, And the Education
Poiicy has beep well drafted, and the hon.
Munister for Human Resource Develop-
inent is‘ to be congratulated for such an
impressive Draft, It was a tremendous
task but it has been possible for him
becanse of hig wisdom and vast experience
on the prablems of education ip this co-

uniry as he was an Education Minister in
Andhra Pradesh.

Sir, the most striking feature in the
Policy Document g the jump in education
technology which will have to go to  the
villages, Another interesting feature is
the ‘Operation Blackbroad® which is design
4 to assist the proliferation of education
o eradicate illiteracy. The major thrust
of the policy is the universalisation of
2lementary education with the pecessary
measures for the continuity jn education,
Specially for the drop-outs, and the spress
has also been given on vocationa] courses
for the higher secondary stage. And eff-
mt? will be made (o upgrade vocationali-
fmlon at the same time delinking jobs
irom degrees, making such education re-
levant by aligning it to industry, apricul-
ture, communication and other productive
§cctors of the economy. Other changes
include expansiop of Central Schools for
which there is a great demand,

Sir, Navodaya Vidyalayas are going to
be established, and thig is a new adventure
and will require experiments for  their
successful operation. Another gignificant
aspec‘t of this Document, Sir, is the
crca.tlon of Open  Universities namely
Indira Gandhi National Open ’University
to .make school education and higher edu-
cation accessible to all, including weaker
and backward sections, even for those

residing in remot,
° e places ang j
villages and in remote

Sir, the Draft h]'n been
T, as prepared on
basis of the reco e

n of mmendations of Kotharj
ommission and op the basis of Gandhian
Philosophy of Basic Education,  Sir, T am

very happy that after so many years, the
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recommendations of the Kothari Commis-
siop have been finally implemented, The
hon. Minister has really done a wonder-
fu] job by accepting educat:on as Con-
current Subject. It was accepted as a
Concurrent Subject with effect from
3rd January, 1977. And this will help
fo improve the situation in the schools,
colleges and universities in various States
where the pcademic atmosphere has been
polluted by the politicised fce-Chancellors,
teachers and employees, The Document
hag also made provisionp for women’s
education and women must be educated
not only for their welfare but also for
the welfare of the nationa) because birds
cannot fiy on one wing, Men and women
folkg must have equal opportunities for
education.

Sir, as the time is very ghort, T will just
touch upon six important issues with my
comments,  First in the language policy,
medium of ins:ruction. school syllabi on
higher education, electrication of teachers
and moral education, and spiritual educa-
tion, We must admit that the present lan-
" puage policy, ie., the three langnage for-
mula has failed very badly as indicated in
the Policy document. A more pragmatic
approach should be the adoption of two-
Janguage formula . Obviously, one of the
two languages should be the mother to-
ngue or the  regiona)l language (which
would be the medium of jnstruction) and
.the second langnage would be English
which has the benefit of giving us maxi-
mum information and knowledge which is
being generated in the field of science and
technology. Sir, English today is not
only the mother tongue of the FEnglish
speaking world but it j5 also the mother
tongue of science and technology and is
now an international lingua franca.

Sir, coming' to the curricula for school
children, the courses should be restructu-
red and reoriented depending on ethnolo-
gical, geographical and  anthropological
factors. The curricula should be framed
8o as to develop their traditional culture,
®ince 80 per cent of the population resi-
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des in rural India where the percentage of
illiteracy is maximum among the rural
mases, 1 am very much concerned about
the syllabj for schoo] children there. The
courses must be attractive not only (o the
children but also to the parents., . The
parents must realise thag the school edu-
cation of their children will help to meet
the needs of their future life. The parents
must be given incentives for motivation,
fin rural areas it is necessary to build up
the infrastructure which is lacking 1here and
the children should be provided with mid-
day meal and other facilities. ATime
Bell rings). '

Sir, I would Jike to recommend the ap-
pointment of a psychologicst in schools
in order to study the children and assess
their aptitudes to find out what sort of
training interests them ond they need, I
eciphasise on hig patricular point, The
courses jn school syllabi must have a
provision for the study of our culture and
literary and artistic heritage and they
should also study environment and Nature
and natural resources in their  locality.
Besides they should be taught history, geo-
graphy and  arithmetic, arts and crafts.
Sports and games and physical education
should be included in the curricula. Pio-
neer camps for students should be organi-
sed during vacation as this will promote
fellow feeling and community feeling, This
1 have noticed jn the Soviet Union.

Sir. the high schoo] coorses should in-
clude some of the methods and insights of
the social science and some of the con-
cepts of pure science some study of the
present gchievements of technology. The
vltimate am of a course of this nature is
flexibility,  This wil] import realistic at-
titudes to the students, Though the school
curricula  will include the history  of
freedom movement and the lives of free-
dom fighters, I would add that they
should also study a few important chap-
ters from the books written by the great
men of India as glso the teachings from
sctiptures of different faiths so that the
children can learn tolerance.
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Coming to higher education specially
the university education, the apex of edu-
caiion  pyramid, we must be critical
because the products of the universities
will percolate down to the primary level
as the universities feed the schools and
colleges with competent teaching person-
nel.  Teaching and research in the
University must be of high gtandard and
the courses should be modernised.

7p. M.

Coming to teachers jssue I would say
that the teachers are the hear; and the
soul of any educational system and, there-
fore, it is very necessary to recruit
competent teachers who are really dedica-
ted and who are able to instil new ideas
and new thoughts jn the minds of their
pupils, The teachers must have the
ability for innovating new subjects. Teac-
herg at all levels should be given in-
service training every three years and
whenever there is a change in the. curri-
culam,

Some of my esteemed colleagues appre-
hend that in the name of moraj and
spiritual education, the Government will
make abject surrender to religious  ob-
scurantists and superstitions. They have
misinterpreted the term ‘religion’. 1 would
request them to study the book on “What
Religions is” written by Christopher Isher-
wood. Religion in the true sense means
service to humanity and gelfless work and
it is a medium to promote universal bro-
therbood, which is so essential for nationa]
integration and unity.

Now, the new Education policy would

have to be translated into a strategy and
then a plan of action to be evolved be-
fore a line of programme implementation
with constant monitoring can be put into
effect. Let our pew educational policy
serve as a mode! to the nption and let
future Indiap education provide a basis
for the national unity and integration with
this concept tht would is one and in
potentia.

With these words 1 welcome the Draft
Nationa) Policy op Bducation znd I sup-
port it wholeheartedly. Thank you. !

[ 13 MAY

|
i
I

1986

DR. R. K. PODDAR (West Bengal):
Sir, T hope you will be kind enough to
give me just gufficient time to make 3 or
4 points.

THE VICE-CHAIRMAN (SHRI M. P.
KAUSHIK): You finish in tey minutes.

DR. R, K. PODDAR: Since  August
1985 when the document ‘Challenge of
Educaton—a policy perspective’ was re-
leased, some of its verv negative and
renograsde  tendencies  have met with
stong disapproval in vaiious quarters.
These included, among others, virtual ab-
dication of our commitment towards uni-
versal and compulsory primary education,
unscientific and disruptive language policy.
promotion of mode] schools for the elites,
encouragement of privatisation of the
education system at gl levels, and stren-
gthening of the centre’s authority with ¢on-
comitant restriction of State Governments’
tole in educational matters. We  were
hoping against hope  that the Central
Government would finally see reason and
remove these obnoxious tendencies from
the final draft policy. But, Sir, our
hopes have been belied to a large extent
except for some minor concessions here
and there, Not only most of these
features remain, but gome more danger-
ous recommendations have been included
de novo in this final draft policy. Just
because these are now clothed in high-
sounding phrases, more suitable for sales
promoton literature than a serions aca-
demic document. these have not become
less harmful for the interests of the
nation.
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True. Sir, the promise of ‘Operation
Blackboard® with commitmen; of a mini-
mum of 2 large-size rooms and two
teachers, one of whom would be a3 lady
teacher for each primarv school or the
common school system is, of course. wel-
come. But unless the nezessary Central
funds for these are made available to the
States, these promises like many simillar
promises will remain largely on paper
only..

The overall impression that the draft
policy tries to make is that the spectrum
of our educational system from primary
to university stage has apparenty been
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spread too large and too thin; and, there-
fore, there is po need for jts further ex-
And the new glogan is ‘Consoli-
dation’.  No, Sir, we are not against
consolidgtion. But this draft admils in
section 1.5 that gbout 10 per cent of
«<aral habitationg do not still have  the
luxury of even a roofless primary scheol.
There are still innumerable villages which
cannot boast of a high school within a
distance of 3 km from them. Are we
not going to build primary and secondary
schools in these villages even when we
enter the 2l1st century.

pansion,

With a pitiable 34 per cent of our people
having some sort of literacy, only 4.8 per
cent of our youth in the eighteen to
twenty-three years age.group are studying
in the higher educationa] institutions, while
the corresponding figure in some develop-
ed and pot so developed countries runs
as high as 25 per cent. Even then,
our 150 universities and £,900 colleges
secem overcrowded. If we ever reach
the goal of universal literacy by the year
1995 as promised in paragraph 5.12 would
we not feel the necessity of more col-
leges and nniversities? As an example,
let me cite the case of Great Britain. With
a population of the size of West Bengal,
it has 43 universities, whereas, West Ben-
gal hag only 9.  Sir, the urge for higher
education among our people is a healthy
one,  We should respect it. If we wish
to hold our head high among the comity
of nations, it would be guicida] to com-
mit ourselves to 4 position that there will
be no expansion of schools, colleges and
universities in the near future.

Sir, the ghost of ‘model school’ seems to
have a permanent residence in the pigeon-
holes of the Education Ministry. Tt first
appeared in a Education Ministry docu-
ment in connection with the Third Plan.
Then. it lay dormany for ahout 5 decade.
but reappeared it the Aunzust 1985 docu-
ment,  Faced with the near-unanimous
criticism, it has now metmorphosed itself
into the ‘Navodaya Vidyalaya’. Contrary
to the claim in paragraph 5.14, saner edu-
cationists all over the world have mever
gccepted the position, that more talented
student, should be segregated or alienated
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from the general students and taught in
high-quality gchools. What is recommend-
ed is that such students should be en-
couraged to take additional subjects or
topics at a more advanced level. There
is also a hint in this paragraph that high-
quality education is available only in cost-
ly private schools and the Government
now plans to get up Such  schools in
the public sector. Private school system
is a legacy of the British days. The
Kothari Commisgion recommended the
upgradation of the general schools so that
the private schools would gradually wither
away. Government is now, in fact, reject-
ing the bold and democratic approach of
the Kothari Commission at the behest of
the ¢litist pressure groups. These Navo-
daya Vidyalayas will siphon off most of
the developmental funds for general school
education leading to a situation exactly
opposite of what the Kothari Commis-
sion envisaged, namely, our general school
system in all likelihood will wither away
because of Jack of Central assistance.
Proposals have been made for delinking
of affiliated colleges from the universifies
allowing them to evaluate thelr own stu-
dents in the pame of autonomy and free-
dom, thus making the public examination
system almost edundant and replacing
them with the so-called National Testing
Service. These steps, if carried out, would
spell disaster for the dignity and autho-
rity of our universities, Sir, we have
survived the extremist challenge at  the
destruction of our university system from
outside. Now, it seems, we shall have
to fight out thig State- sponsored attempt
towardg internal subversion. Tn all hu-
mility, T would request hon. Members of
both sides of this House pot to give their
final sea] of approval to this draft but
allow , threadbare discussion about its
long-term implications at all levels of our
education system. T hope, the hon. Min-
ister would kindly accept my humble sug-
gestions. Thank you.

SHRT GHULAM RASOOL MATTO
(Jammu and Kashmir): Mr. Vice-Chair-
man, Sir. T am a Member of the Consulta-
tive Committee on Planning, We have plans
to discuss threadbare the education policy.
In fact that wag T who had suggested, I
said thut we should discuss the subject of
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ister of Human Resource Development,
vocational education. We will have am-
ple time to discuss it with our hon. Min-
ister of Humap Resource Development.
But I would Jike to make three or four
points herc and then we can discuss the
other points there,

The most important paragraph in this
Draft document is 11.5 which reads as
under:

“The implementation and parmeters
of the New Policy must be reviewed
every five years. Appraisals at short
intervals will glso be made to ascertain
the progress of implementation and the
trends emerging from time to time.”

In other words, this policy is not rigid.
It is not what we call in Urdu “Saheefa-
i-Aasmani”. (God’s Book) It can be
changed, it can be varied, it can bg modi-
fied sfter due experimentation and review.
I think it i a very good provision which
will also meet the requirement as put
forth by Dr. Poddar and others that dur-
ing the course of implementation of this
policy we come acrosg certain hurdles, we
can rediscuss ang redefine those aspects.
To my mind, this is a very important
provision in the document,

As I said we discussed other aspects in
our Consultative Committece meetings but
my weakness is with regard to vocational
education. A seminar was held in the
NCERT for the Consultative Committee
memberg last month. Three pointg em-
erged there which 1 want to pose to the
hon. Minister. The first was the level at
which vocational education shoulg be in-
troduced, especially whether it was possi-
ble to introduce vocational courses iight
from the fifth or the eighth class. Tt was
felt that it would help if vocational edu-
cation could be introduced after the pri-
mary stage. The second was, how to
give g sense of honour to those who go
through vocational course. And the third
was, how to find resources for the propo-
ed vocational  courses in the contex of
the resources. 1 would like the hon. Min-
ister to teply to these three points. We
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have also to see what vocations can be
taught in schools. For instance, the pre-
sent system of stenography is outdated,
out-moded. There are no trained teachers
in our training institutes. The classifica-
tion of stenography has also not been
done o far in any three branches of hu-
manities, science or social science. Ph.D.
degree has been awarded in stenography
but the course has not been specified.
These are some of the things to which
the Minister has to pay full attention.

My second point is, a few days back
the nationalist Muslims hcld a seminar in
the Capital. The seminar was on ‘New
Education Policy & the Minorities’ and
was attendeg among others by Dr. Raees
Ahmed. Dr. Mconis Raza, Vice-Chancellor
of Aligarh University and others. Since
nobody has raised this point, I would like
to raise it. In ¢he policy statement it~
self it has been clearly stated that there
are certain pockets where minorities need
to be helped. I would like to bring to
the notice of the House and the hom.
Minister that the consensus in the seminar
was that the minorities need some sort of
protection in this direction. The recom-
mendations are:

(1) The new eduocation policy should
take cognizance of the uneven spread of
education jn various parts of the coun-

Lty and among varioug people; (2) Mus-
lim localities and their vicinity should
receive preference in the matter of loca-
tion of mnew schools under the V11

Seventh Plan; (3) Very low female lite-
racy plagues the Indian Muslims. Gov-
ernment should give special in-tructions
on the opening of school; with hostel
in and around Muslim localities,

The policy paper refers also to the app-
arently intractable problem of the high
drop-out rate. Here again the largest con-
tributors are Muslims. This should be
looked into. Very strict monitoring of
the prescribeq baokg particularly those re-
Iating to history and other social sciences
should be done so as to prevent inclu-
sion of material offensive to the sentiments
of minorities. ‘The Central Government

186
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cognition of the minority character of
may lay down guidelineg in respect of re-
schools. Representatives of minotities,
particularly the largest and most backward
minority, may be associated with the
Boards of Education and with the Com-
mittees dealing with text books and recog»
nition. In areas of Muslim concentration
with Urdu as thei; mother tongue, books
in Urdu script should be made available.
The madarsa system for jmparting Primary
education should be encouraged and given
financial support Madarsa curriculam
could be modified and madarsa timings
should be adjusted. Training in local
crafts/trades should be introduced at the
elementary school stage to the extent of
about 15 per cent of the school time so
that the usefulness of the curriculum be
appreciated by the community. In the
selected educationally  backward districts
the model schools should be so located
that Muslim children have access in mat-
ters of admission by prescribing appro-
priate criterta of residence and means.
Lastly, 80 per cent of the seats in ITIs
should be earmarked for artisans children.
And census figures relating to community-
wise literacy should be published in due
course not only for the 1991 census but
also for the four preceding censuses. Ade-
quats grants may be given to reputable
educational organisations for assisting bris
ght but peedy students from the backward
minority community. Any section of the
citizens residing in the territory of TIndia
or any part thereof having a distinct lan-
guage, script or culture of its own shall
have the right to conserve the same. There
should be facilities for imparting instruc-
tion in mother-tongue at the primary stage.
These are the points which T want to bring
to the potice of the hon. Minister with
the request that he should fook into these.

Lastly, T happen ty agree with the am-
endment sugzested by Mr. Nepaldev Bha-
ttacharjee. Dr, R. K. Poddar and Shri
Mostafa Bin Quasem which states:

“While knowledge is fast expanding
its frontiers, two-thirds of our country-
men, an appealing 470 million, remain
illiterate. Both on the count of equity
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as well as keeping pace with the techno-
scientific revolution, it is imperative that
eradication of illiteracy must be accom-
panied By compulsory and universal ele-
mentary  education as a pre-condition
for making education the Fundamental
Right of the people. The present policy
directs itself to achieve this goal by
1990”,

1 hope the Minister will find no difficul-
ty in accepting this amendment and also
the suggestions of the Minorities seminar.
With these observations, I conclude.
Thank you.

DR. SHYAM SUNDAR MOHAPAT-
RA (Orissa): Mr. Vice-Chairman, Sir,
this is my last speech today in the Rajya
Sabha, notwithstanding a Special Mention
tomorrow. I bid farewell to my colleagues
present here.

I come from a teaching community
and as such I have some experience which
I would like to place before the hon.
Minister who himself is an erudite scho-
lar. Sir, there is no philosophy behind this
national policy. In every country, whe-
ther it is USSR or China, because I have
read the educational policy of most of the
socialist countries—Hungary, Yugoslavia.
Czechoslovakia, Bulgaria—there is a phi-
losophy behind the educatiopal system as
to where the country is to go or the way
the children have to be brought up. We
are neither socialist—though we have in-
cluded the word “socialist” in the Pream-
ble to our Constitution—nor are we capi-
talist. So we are in the halfway house.
We have no philosophy behind this natio-
nal policy which Mr. Minister should
have in his discretion and knowledge ela-
borated in the preamble. If it is Pluto
who said in the Republic that education
is a meang to harness development of
mind and soul, this is something like
the Gurukul school of thought. There is
another thought which makes the country
bigger than by building up the children.
And Harold Laski, to see how the Com-
munist education is taking steps requested
Sydney and Beatrice, founders of the
British Labour Party, to go there. Com-
ing back from the USSR they wrote the
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voluminous book Soviet Communism—A
New Cuwilization, where the two founders
of the British Labour Party had elabora-
tely mentioned the education system in
the USSR, how children are brought up.
T will give you one example. They went to
a school where they found the children
of such background that they thought
they came from the same parentage
or the same  heritage, let alone
their coming to know that Vassily, the
son of Joseph Stalin, the great dictator or
leader jnd Secretary-General of the Com-
munist Party, was studying in that school.
They could not know. But today in our
schools we have ty pay money. All the
tich men go to the Delhi Public School
or another school to put their children.
Everybody knows that one is the son of
Birla or Dalmia or Goenka or Mr, Rajiv
Gandhi’s son or some Minister’s son or
Mohapatra’s <on or anybody’s son. You
have to build up the children in 5 way
that they think they are all equal, what-
ever the status of their parents. This has
not been done. I will refer to 3 book
by Dr. Chandrasekhar who was here, the
Minister of Family Planning the great de-
mographer. He went to China. When he
came back from China he wrote a book
on how the students there have become
a part of the means of production and
distribution. How do you build up your
country? They must be part of the social
transformation. When Dr. Chandrasekhar
was in China, the Metereological Depart-
ment said tha¢ after seven days there will
be a big cyclone, and there was not
much man-power to go for harvesting.
When Dr. Chandrasekbhar went to the
University and asked the Rector where all
the Professors and students were, the Rec-
for said that they had gone to the field
to work with the peasants to do the har-
vesting. Can we  think of it in TIndia?
Can you ask any student, any Professor
to go to the field to work with the pea-
santsy They will not comply with you
nor will you have the mind or will to tell
them because your society does not stand
on the theory of social transformation.

How can you transform this society?
Mahatma Gandhi thought of the Gandhian
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school of education. During the lu. 58
years we have had the Sergeant ..homg

of education, we had a Gandhiun .. hu ol
of education, we had a Radh.bi. .hnuw
school of education, then Kothaui uive
his views and now another vicw ' Qs

N
"

a rigmarole. We are going nowh.rc
I say, if you believe in certain .'iiron
you must put it in the education b «:-
tem and builg the school like 'hi. l.i-
clad children, starving children with 101y
clothes, with no food, seeing thun par e
starving and begging and sendin tho
children to school? And you .un:

them a mid-day meal; you cannt wne
them clothes. How do you think e
children will read in schaols and . l'ere ?

That is the state of affairs in the onunty
foday. So, all these hyperboles i hith-
sounding things and the nation.l Poiy

on Education will go nowhere, \  aun-
try of 800 million people is slur. ... to-
day. So what we need is bt
for social transformation, and thor s not
there,

The subject ig a comcurrent <ufic.1. Ky
an amendment in 1976, Mrs. Gunthc

her discretion made it a concurrent ~ih-
ject. But I feel, unless it is o ¢ vutrat
subject, the education in the counny vl
not be a single whole. The ( Plin)
Government in West Bengal will ¢y fo
have books in their own way. o BIF
Government gomewhere else w1} =, for
enunciating Hindu polity, a (aoiih 1 Cow
ernment somewhere else will da ~omneihine,
a Congress Government will do am.thin:

else. Show me one socialist coun'ry vlce
it is a State subject or a concu, «nl -1b-

ject. Tt is a Central subject.  {t \vou
want to give education direction muke 1t
a Central subject. Call all pavic  §ase

a national consensus and go for ir

SHRI R. MOHANARANG A\t ¢ Tinul
Nadu): But we have unity in Jdr.cisity.

DR. SHYAM  SUNDAR Ataiapa-
TRA. Yes, we have unity in s ity
But T am talking of social tran-firmu-
tion, So, upless you imbibe the <tindents

with one spirit, one will, thay 1his  ounbry
is one, you cannot build up the nihon,

Sir, take the 10 plus 2 plug 3 swcheme.
I am a teacher myself. Because [ qturtod
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my life as a jeacher, I can tell you.
They went for imparting vocational train-
ing to the students. No laboratory, no
scientists, no training for the teachers.
It flopped. Then why did you go for 19
plus 2 plus 3?2 During the last 20 years
SO many limes you have changed the cur-
riculum, the examination system, putting
the children and the parents and the
teachers in agony. In your country you
have not been able to do away with the
capitation fees. I know students got
admitted into the engineering and
medical colleges by paying Rs. 50,000,
Rs. 1 lakh, Rs. 1.5 lakhs. Rs. 2 Ilakbhs.
What a sharae for this country that the
students have to pay the capitation
fees! Who goes there? A rich man's
son. A brilliant student cannot go to
an engineering or a medical college.
But a rich raan's son goes there hv
paying the capitation fees,

Sir, this nation has to be built up.
I advocate compulsory military train-
ing as it was in the U. S. A, in
all the socialist countries the chil-
dren have to go for the training. That
is why 1 say you are neither a socia-
list nor a capitalist, Your mind is in
a half-way house, You have to build
up the new generation. This lethargy
has crept into the vital of aur nation
and the vital of our body. You ask
a student to do something he will say,
“I wil do it tomorrow.” The teachers
will not go to schools and colleges in
time. I have trained many IFS and
IAS boys in the university training
classes.

SHRI R. MOHANARANGAM: Only
{wo persons are not going to schools—
one, the student and the other the
leacher.

DR, SHYAM SUNDAR MOIIAPA.
TRA: Today your IAS and IFS offi~
cers are incompetent fellows in writ-
ing. T have seen some of the letfers
sent to me by them, because, 1 think
1 know English. and they are depict-
ing harrible standard, They are nof
administration _because they have no
;p_ersqnality. WNor have they com-
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mand vver the subject. Mr. Minis-
ter you are an erudite scholar. You,

will appreciate, Have a refresher
course for them, and then you will
find out to what extent, to what abys-~
mal depth of hollowness they will go
down., You need not be an IAS offi-
cer, to be an able administrator or
1g serve your nation. You have to be
a man with courage, with distinctior,
with knowedge, with vision to build
up this country. Yoy don't have to
be an IAS officer because what is
their job? To beat up people, to look
after law and order. What is law and
order? To cztch thieves, to catch
dacoits, to go for intelligence. This
is the job of an IAS officer. This is
spo'ing the talent, spoiling the inner
growth and inney desire to be great
to do something for the country of
these younger people,

About the Scheduled Castes and
the Scheduleg Tribes, Mr. Minister,
in the National Policy, has claborated
many .hings, Sir, Gandhiji thought
of ashrgm schools, Your child goes {o
a public school, to the Dehradun
School, the Doon School. But a tri-
bal’s son goes to that ashram school,
That is the difference we have been
marking for the last 37 years, And
what are these ashram schools? They
are devouring all the money that the
Government is giving the teachers,
the school committees, the manage-
ment, the President, the Secretary
devour the whole money. So, have
a  consensus among your JAS,
IPS people, Ministers, MPs, MLAs that
all children should be put into one
school. I tell you how many IPS, JAS
and IFS officers have come from the
Daoon School or your Model Schools
which you are advocating Sons of
poor people, middle-clags p~ople go
for the IAS. They top the list, not a
rich man’s son or a Doon School boy.

So. I'think what is important &
the training which the parents giv
to their children and the teachers
give to the children. And this we
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that this is a man who has the sincer- -
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find in the village schools. When ‘ THE VICE CHAIRMAN (SHRI
the school master, wunclad, not | M.P. KAUSHIK): Please do not in-
clad properly, without food but i terrupt.
with .smcen‘ty to impart edgcatmr} ] DR, SHYAM SUNDAR MOHAPA-
to his pupils comes, the pupils say 1

!

ity. So, I say that when we have educa-
tion, it should ke for you, for me. for
the Scheduled Castes and the Schedu-
led Tribes, for everybody. Don’t re-
serve a quota for the Scheduled Castes
and the Scheduled Tribes. Give them
proper education, bring them up to
the standard. They are match to every-
body. ’

He has writien about .he handica-
pped. I am president of two insttu-
tions for the handicapped. Whenever
a hardicapped boy goes for an inter-
view, the officers will not {ake him.
Insgpite of your directive, the Govern-
ment’s directive, handicapped children
are rotting in disiress. No officer will
take them. They will not be even
called for an interview. So, if the
policy is given, try to implement that,
Be very hard if an officer does not
take your molicy very sincerely.

Ahout
with
Hindi should be the language for all
the States and the local language 1
have not come from a Hindi-speak-
ing area, but I speak Hindi as well
as my friends from the Hindi-speak-
ing arca. I tried to learn ii, Let wus
have a State language Why have
English, as foreign language, to in-
tegrate the whole country? It is a
shame. Have some oher language, T
do not mind, but certainly not English.

.he three-language formula,

_ "SHRI R. MOHANARANGAM: Can
you have some other language other
than English?

DR. SHYAM SUNDAR MOHAPA-
TRA: Yes, make it Tamil as in Tamil
Tadu. T am ready to learn it Sir.

SHRI R, MOHARANAM : You will
Aot accept if. You can only shout.

384 RS—17.

deference tg you, my f{riend, -

is a fantastic thing. I was talking
to a professor in Cambridge only last
month. He said how can we delink
the degree from the job as propound-
ed by the Governmen.? Tell me one
country where they value experience
more than the education, Nowhere ‘in
the world people go beyond secondary
education. Qur system here is such
that we have to have degree and we
have to go for the job. If you delink
iz I may like it, but then it would
be a socialist education., They did not
press more on the degrees in the Cul-
tural Revolution in China. The real
exponent of the cultural Revolution
did not want :he degree to be asso-
ciated with job. Of course, cultural
revolution took them backward., but
that was what they propounded be-
cause they wanted the social resurge-
nce, the boys and the teachers and
all the communities to be part of the
total resurgence, So, they did not
want he degree to be associated with
them. But in cur country it will only
be a slogan. but you cannot break
it.

Thank you, Sir. With all this I say
that I give support io your Bill be-
cause you are a scholar, but what 1
urge upon you is that your imple-
mentation  should be perfect. Mele
policy will remain a policy.

DR SHANTI G. PATEL (Maha-
rashtra): This Draft National
Policy on Education is a very good
document. The formuations, the ap-
proaches, the policies which have
been enunciated have been written
out in a very lucid manner, but it
leads one to believe lhat if they are
implemented in right earnest then
probably we can work wonders In
this courntry. Not that there are. no
dificiencies or drawbacks, but all the
same if they are imnlemented, 1 think
a lot of good can be done to this
country. The whole cuestion that aris-
es is what has been our experience? If
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we look minutely tnrough the docu-
ment we find that several ideas which
form  part of the educa.ion policy
enunciateq in this House right back
in 1968, They find their place also in
this very Documeni., May be the
words are different, may be the phra-
ses are different hut the core and the
ideas remain the same, what happened

to all this? If we look at the historv
" of the last nearly two decades, we find
that we are:almost at the same place
where we were, Ag it has been pointed
out in the field of illiteracy we are
still moving round about 70 per cent.
“What do we And as far as the various
stages of primary school educaiion is
concerned. There also we find as far
as the base of education structure
is weak, It has to be very strong. If
the base is weak, no structure can
stand on this particular base. The
buildings for primary schools, over
50 per cent are those structures
which can never be considered
buildings. As far a  blackboards
are concerned, 40 per cent schools
have no blackboards. As far as child-
ren’s books are concerned, there are
70 per cent of children who have no
books to read. Even facilities like
lavotories are no: available to 80 per
cent of schools. Even after 36 years of
this particular constitutional direct-
.ives in ‘he form of fulfilment in 15
years of universal education, we find
that we have about a large per cent
in the age group of 6—14 years Stan-
dard (1 to VIII) stil illiterate. We shall
have a billion people to be taken care
of by 2000 AD, If things are tfo move
at that pace. We have to do something
drastic. According to the World
Bank estimate by the end of the cen-
tury, we shall have 55 per cent of the
world population illiterate in the age
group of 15 to 19. I am referrinr to
these not with a view lo. criticise,
What T am trving to say is that here
is a document which is comparable
to a railway goods train standing
on the paltform to take off. There is
no engine to make the haulage, go

further and deliver the goods. This is.

the crucial issue. Here we have been
enuncia‘ing nice policies. But unless
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will, unless there is a
method and unless there is an * ap-
proach to implement those policies,
they are of no use. I learn this is go-
ing to follow after some days, may be
in the next session! Let us aium at
small things and see that we are able
to achieve what we want,

there is a

In the context, I wotld also like to
refer to the philosophy and purpose.
1 would like to emphasise what my
predecessor has said that there has to
be an emphasise in a country of our
type, where millions of people are
poverty-striken and starving, un-
privileged, illiterate and ignorant, on-
philosophy of social transformation,
having primary emphasis in educa-
tion that we give. I' know there are
other aspects of this philopsophy, but
I do not want to go into all those
details. But this is something which
has not been focussed to the extent it
should have been focussed.

Sir, another aspect which I find mi-
ssing in this document is the ratter
of spiritualism. With respect to num-
ber of friends in this House who are
very learned and talented, 1 would
like tn say that this country alone
can provide a new dimension o the
education along with materialism. In
this context, Sir, may I refer also to
what is called religious educa:on.
Sir, 1 would like to make one point
very clear when T am referriny to re-
ligious education .Itf iz not education
of one religion or study of one reli-
gion only. What I feel is that instruc
tions should he given in all religions
as Wothari Commiission has Qifferen-
tiateq Sir, wha: 1 am trying to say
is that there have been a number of
commissions right from the University
Educazion Commission in 1949, the
Secondary TFducation Commissicn i
1952, the education Commission, that
is, EKothari Commission in 10€8
and then Prakash Committee
in 1959. All these have referred f
this aspect in unhesitating and u
ambiguous words. When I talk of in:-

tructions on religions, I am for ins.
CHNTE €7 T *
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tructions for all religions. 1 duv not
say that any dogma should be preac-
hed as I want along with these reli-
gions, the various philosophies may
be S,oaialism, Ghandhism, Marxism
etc. have to be brought in so - that
beople are imbibed with all these
ideas and become real instrumen:s of
the ‘'social change. In this context,
Sir T woulg also like tp quote Gandhi-
i, because this is one point which
need io be emphasised and has not
been emphasised to the extent it
should have been. I quote:

“A curriculum of religious in-
structions should include a study
of the lenets of faiths other :han
ones’ own... There is one rule,
however, which shoulq always be
kept in ming while studying all the
great religions, and :hat is, that one
should study them only through the
writings of known votaries of the
respective religions. ., . This study
of other religions besides one’s own
will give one a grasp of the rock
bottom umity of all religions and
afford,a gimpse also of the univer-
sal ang absolute frush which 1lies
beyond the dust of creeds and
faiths.”

Sir, while coming to the next point
I wonld refer :o the vacational educa-
tion. Again the performance here has
been very tardy, rather dismal. What
we find is that when we wanted tn
have ‘he education for 50 per cent of
our population, our achievement has
been just 27 per cent.

There have been a number of lefii-
ciencies in various spheres of voca-
tional education. I won’'t like to go
“into all the details. But I would like
to emphasise that this must be start-
éd from the primary school itself. We
may cal] it pre-vocationa] education or
by whatever name we want. There
are schools for imparting this parti-
cular ‘vpe of education in this coun-
try, ang with success, There is one
school right in Delhi called the Spring
dales School which involves the chil-
dren in  scrubbing the floor in.sweep-
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ing the floor etc, That is huw
of labour as an impoiiant
being inculcated in them. Wai.
pivot of Ghandhian eduw
would also refer “io what
pace~seiting or “Navodayu
as”, Again this is a matter ol
is. Not that one is opposed
school system, but before 40
this stage, the primary slig:
secondary stage of educa.iin
be improved, If we have to 1
to the 21st century, let us .o
with just a few well-educaien
with many millions in the i)
That is what we have to i:h
of. We have 10 march toge.her
there is what they call, in
terms, Socially Useful P.
Work, (SUPW} I do not wun
into all that. I woulg put if u.
ple language, what is called
experience;” that has .o

right from the beginning. Th

bably we can achieve this.

Then the survey, the course
man-power institutions {hesi

have to be properly integrated. .

time attention should be [0

this aspect so that we are i

the right response for this n
type of education, apart {fr -
ing the status and reward -

the whole scheme.

_ Another aspect which, in

. jon, has not found ecmphs

education. Eighty per ce’

~drop out, which is a very

blem. If half of our popu:"
going into the education -1
must have, how can the
built up? How can the n-’
gress? Sp a well-directerl
proach has ‘o be made g~ '™
able to get'over this »r-3°
what we find is a backward
I am very sorry to say—lel
ister noie this—that as £
State award scheme for A/
work in women’s educati~»
cerned, it has been withdr
as the Integrated Chilq T
Scheme is concerned, thc:r
portion in it for non-form+! .
and this has scrapped 1.»
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in the Na.ional Council of Education-
" & Reseach uand ‘Training, there was
a unit to go into the curriculum of
womens' education, but it is no long-
er ihere. 1t has been removed. So, we
are moving in the reverse direction,
I am sure Durgabhai Deshmukh, who
headed a commitlee on women’s edu-
cation must be watching all thiz with
wears in her eyes,

I would refer to another aspect,
and, that is regarding the corruption
in the present educa.ional system. It
is something which is increasing duay
* by day. We are trying to have a nice

picture, a nice dream before us, but
what we find in reality is something
different. What happened in the city
of Bombay in which 1 live is 5 mat-
ter of shame not only for the city but
for me also. The Chief Minjster of the
State gets involved in the examination
bungling and 1 happen to belong to
the medical profession. I remember
~the days when persons who appeared
~for M.D. or M S, and who were not
found up to the required standard
were asked not to appear for two
years. And what do we find today?
Now influence comes intp the picture
to see that such persons are declared
bassea. Simliarly at the admission
stage also, ihe same thing happens.
What we find in this country is that
there are two Indians, one India of

the rich and one India of the poor. In -

education also we find this division—
education of the rich ang education
of the poor. The rich, with all the
financial means at their disposal can
get wherever they want and can get
education of the type they would like
to have.

There are various facels of educa-
tion and I have no time to go into all
the details. But what T would like to
emphasise here is about the education
of Scheduled Castes and Scheduled
Tribes. Sir, we are giving rveservation.
. Very good, welcome. But  Wwhat are
we doing to raise their real standard?
Thire is no reference. T would like
to suggest :here should be special
coaching classes, apart from financial
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incentives, so that the standards are
lifted up. It 1s no use just making a
1eservation and leaving it there, What
needs to be done is supplemeniing it
by coaching. I would like to refer, in
all th cities, may be, Delhi, Bombay;
Calcutta or other cities children ot
the poor people have no place to read,
leave aside light and other facilities.
Possibly you can give them study
rooms, maybte, locality-wise maybe in
the schools themselves oy such other
places so that they are able io sit and
stuay properly and they are able to
make progress which otherwise they
are unable to make.

I would also like to refer to the
education being on the Concurrent
List. I am one of those who believe

that if the scheme on education were
to succeed in this couniry, it should
be decentralised. The more you cen-
tralise it, the more failures you invite. .
Though coordination is necessery and
coordinaton does not mean -~ control,
all control, in one's hands. Along
with coordination you have to make

decentralisation. Al the States
should be allowed to participate in the
flormulation of  these’ schemes,

not merely a. the policy level, but
even at the implementation level also;
right from the centre to the gistrict
level there has to be an amalgam of -
the structure so :hat things can pro-
perly percolate and alsd move up to
every level that is how things can be
done in a gcod and proper manner.

Coming to men-formal cducatinn,  the
impreszicn that one getg after reading the
document is that this is something which
is given secondary importance. It has
become an appendage of formal edu-
cation. It has become an appendage
of formal education. It has not been
put on its own track. Like the railways
have two tracks, here also there have to

be two tracks But  unfortunately
bolh the things are sought to he
put on one and the same track. I

would therefore, suggest, let there be an
other track as far ag non-formal education
is concerned. There are other details which
1 do not want to touch now due to shert-
age of time, But certainly this needs
to be gone through.
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One more aspect and that is the leacher, '; up.  This is no. ap invost
We have been talking a lot about the teas education.  Ag has  been & |
‘ chers, that ihey are the natica-bujlders, pointed out 1n the documen
-eharacter-builders and wha: not. But when other authorities, it is an 1,
it come; to treating them on picper level Indian economy itself,  Tin
everybody tries to ignore them, waether °  ment jn sciencé and technn'
dt is a mattter of payment, leave or their ' an envestment in nation Mt
involvemen; whatever ip educationa) pro- why moe fundg have to .,
grammes. I am reminded of an expe- for it.  As pointed out in
rience. when a, a Congress parly leader
in the Bombay Municipal Corporation, I ““The deleteridus ccne.
insisted ‘thut they should be given the same

nould 3 3 ! invesiment or fnadequ:i.
spay as that of a cierk in the Corporation. | ’

there was a Iot of opposition, even in the
administration itself. How cap  this  be
done? T said both have the same qualifi-
-<cation. The teacher has rather an addi-

. ‘tional qualification, educational qualifica-
tion pedagogic .qualification.  Ultimaiely
parity was established. Unless you give
them - their werth, they cannot give the [
tasic results. It iz no use sppeiling to
their sentiments. Then there are other
aspects of the teachers which I do not
want to go into at this stage.

cducation are indee.[

That is why T would lrn.
this.

Sir, I -wonid like 1o °
workers’ education, A e
made, bug I. would cerai.
phasize.  This has beep
adult education.  This b
through the employers .n
agencies. May 1 «ubmit
and reguest thc Minister
far as this aspect is conce -
e | am_very happy to rexwd in this docu-

ment one of the thines which impressed mg - Sir, 25 years back a toun
'most and that is wherever TV, radig and was invited in this countr.
filmse come in direct conilict with edu- ment of India, They ha .
cationa] cbjectives, the Gowvernment will in which they have said ¢
put its foot down. T wish the Minister terme that this j, somethir -
.very well, T wish he does it. T wish pe ke done by the workers th-
means it and I amy sure he will do it. 1Tf whole concept of workery
hedoesit, T think he would have done the spelt out or as referred 1
greatest national service to the country, ment, is fanlty and necds ) !
because the lot of the value systems which thal proper implementati s
is sought tg be spoiled through these me- are able to have trade univd i
dia can be set right if this is done, a healthy nature, vou ar. - !
i' . ’ N good citizens out of the wai’

not very literate. Here the « 't
nication has to be differcm
method of education his U,
Approach has to be diffe o
why it is vory necessary

Coming fe the investment part, it has
been rightly stated and ip this regard, I
weuld like to refer to the Kothari Commis-
sion Report of 1966 which was accepted
later on by the House in 1968 1t was 6 I

per cent ol the nationa] income. what do | Lastly. Sir, though it hag ..
we find now? - We arp just over 3 per now al] over the world .1 |
cent and that is where we have beepn al- trying to learn from the
most stagnating.  As far as per capita ex- west has learnt from the
penditure at constant prices is concerncd, - caiop, I would certainly «
compared to 1960, as Rs. 100 it is 16.6 froni the 'beginning, [ro: -
With this expenditure we cannot have the stage, some lessons in %
tvpe of education or the standard of edu- given so that tthere is
cation which w, are trying to have through helps in heeping both the
this particular document.  This has to go sique in good | shape.
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With these words, Sir, I wish the Edy-
cation Minister  very wel] because this
docuament needs to be implemented I think
he needs the wishes of alj of vs, .

Thuank you verv much. .- <_ o
THE VICE-CHAIRMAN (SHRI M.P,
Mrs. Bijoya Chakravarty.
Last speaher.

~ * R}

kS

SHRIMATI BIJOYA CHAKRAVARTY
(Assam); 1 thank you, Mr. Vice-Chair-
man, for this opportunity to speak.

Sir, the New Educatiop Pclicy of the
Government of Indjg creates a sense of
insecurity and doubt in the minds of the
people. Sy I feel to sugeest that the goal
of educatiop must be spelt out in clear-
cut terms in the context of the Preamble
and the Fundamental Rights guaranteed in
the constitation. As a matter of fact, the
new education policy is sort of digest of
the recommendations of the previous Edu-
cation Commissions. 1f we can call the
Kothari Commission as a Magna Carty of
Indiap education, the present education
policy is a super Magna Carta of Indian
education -of course, in theory. More-
over, one is clear that the new education
policy will simply push up thg rural peo-
ple to the darkness of imiorance, The
new education policy is full of platitudes
and  hyper  patriotic iniention.  This
policy wil| never deliver the zcods owing
to its unrealistic contents, althoush it is
wri‘ten iy superb language, which descrves
to be praised. Moreover. Sir, ever since
independence India, education policy has
been marked by top dressing. The Go-
vernment put more premium on the edu-
cation of the privileged few. Unijversal
primary education always remains ip -the
papers.  There are hundreds of primary
schools all over the country where there
are no roofs or walls, not to
blackboards. If we cost a glance at the
schools of Assam, Meghalaya and Naga-
land, and all the eastern parts, we will
And this situglion
still prevails in spite of the recommenda-

speak of
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tion of the Government committed o de-
mocratic socialism.  Sir, if we cunnot do
justice to the teeming millions in the hack
ward villages by way of providing the basic
needs of rura] education the country is
bound to face an explosive situation. Huge
manpower in the rural belt will clamour
for outlet. In the absence of comstructive
channels, these people wil] turn out anti-
sucial elements and create law and order
problem ip the country, In this context, I
want to say that our leap into the 21stcen~
tury may ultimately be a owth and may
not lead us to the pavillion of light and
learning, but will lead us to j situation of
chacs and disorder. It is my firm con-
viction that the new education policy is
bound to flounder on its own rock if
roral India is  not roused up through
pragmatic educational planning.

We cannot appreciate Government ~ in
respect of pace-setting schools. What we
presume s that these pace-setting schools
will eventually turn into.Doon type schoolg
for the children of privileged and resource-
fug people, Rural primary schools will
hardly serve as feeder for these Navodaya
Vidyalayas. -

I: is 5 pity that Government would never
take the entire responsibility of the primary
schools aj] by itself. By keeping the set-
up and up-keep of primary education open.
to individuals and agencies, the Governmcnt
is making this primary education a subject
of dual responsibility. It is a very sad
commentary on the part of Government
that the Primary education has to subsist
on public sympathy, So, the gap betweey
operation Black Board and Navodaya Vi-
dyalay will remain always unhridgeable
and consequently the cream will flow to
the privileged few

The regicnal languages, already in use
as medium of instruction. deserve more
emphasis and should not be  undermin-
ed. But a little flexibility to suit the re-
gional requirement is necessary.

The tvition fee must not escalate to put
the poor students at great disadvatage. In
stitutjons must not be Jeft free to charge
higher tuition fees. The fee structurs
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should be decided by the
ment alone.

State Govern-

Educational planning has to be a contin-
uing process to meet the emerzingz chal-
lenges, On!y a comprehensive  institu-
“tional planning can ensure desired resuit.
Sir. 1 request the hon. Minisier to give dug
consideraticn to the suggestions given by
me, Thonk you. -

SHRY DIPEN GHOSH (West Ben-
gal): T want to make a suggestiop be-
fore the Minister replies. In the first sen-
tence of the Draft Nationaj Policy on.
Educaticn, it is said: “Educatioy is a con-
tinum.” Sy let it continuc.  Education
of the Members of Rajya Sabha shoyld
continue. Let the Minister reply tomor-
row morning Sir, I had a talk with the
Minister of Stite for Parliamentiry Aff-
airs, Shri Sitaram Kesri, also.

THE MINISTER OF FINANCE (SHRI

VISHWANATH PRATAP 5INGH): It

can be continued provided
hope of education.

there is any

SHRI DIPEN GHOSH: Sir, the Mini-
ster’s reply will be very enlightening and
allumipating.  Let all the Members he
educated  Therefore, let the Minister give
his teply tomorrow, Therz are some
amendments also. Thowe amendments
have to be moved and some Members. if
they sp desirz,  would speak in connection
with the amendments. They have tg be
given that right also. It will continue.
Then let it continue tomorrow morning,
This is myv submission.  Alrcad, it i3
& oclock. What is the use? Tn any case,
yon gre sitting tomorrow.

Fealy mw  Prwer W Tm Wl
(st Saremr FR): 73T, 7@ AT &Y
gew g

SHRI NIRMAL CHATTERJEE (West
Bengal): It is true that the Minister of
Human Resource Development is a very
enlighteneg person. It is alsg troy that
we lear, when the lamp burns,  There is
no doubt about that, If the Leader of
the House feeds that we cannot be edu-
cated further and if this ig also true that
the Members of the ruling parly need no

S
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more education—they arc <o

" cated—it is much bettzr that »

it today and try it tomorrow
8r.M.

SHRI S W. DHABE: Si
a suggestion to make, .
was moved by Shri Vasant Sath N
Mines Labour Welfare Fungq ' *- . K
was listed for tomorrow, T ! 1o
hours were allotted o that, W, | -
it and, therefore, there is ampi. * m 1
morrow.  And it will be dnin :
the hon. Minister replics
(Interruptions) Let the M
tomorrow.

st Ao &AA - g
@Rt AT AWM T oy A
ad B g | BE A e o w

TR a8 o ¥R I o7 w7
faar 1 o Sraly wEw ¢ T T

Nismwam R awmag o b

AU Wt g PEew € T o Ty
W F W |
SHRI DIPEN GHOSH: A U T

the Business Advisory Coror t - gl
Coal Bill was to be taken u;
But. ...

[T E A

T
qHT o4t g #A PAagey F e
TR I FHT UT AZ T THA
FC P
SHRI DIPEN GHOSII Yo f1wt
agreed. Why are you insistin»
ff dreroe RE 7= v g
20 T WRA & @ T4 7

AW | AW FEA @ ET T T (-
20 WIT AW g, FALHT v uz
g fesmgawet s o

SHRI R. MOHANARANC, * %) 0 -
a week ago, when we had Jdi- - 1 5 ties
Business Advisory Commit « ool b
to take up all the Special N7 . n
as the Rills that are pendin- ITEE
you just postpone this for (o0 1.

sonally feel that it will tuf ¢ [ AT
hour and a half, and it wer by Sl
at 12,30 p.m. I do not want v o1 e the
impossibility if we take up -I' 1+ - *p ol
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Mentions and the Bills and allowing the
Minister to give his reply tomcrrow. I
think, it is better to take up the reply to-
day itself.

SHRI P. V. NARASIMHA RAO: Mr.
Vice-Chairmian, Sir, -we have had a
very constructive a’r}d enlightened de-
bate on the New Education Policy and
I would like Lo express my gratitude
to all the Members who have not only
spoken on the subject but have also
spoken with ample preparation. What-
ever points they made, I must say,
Whether one agrees
with them or aot, T mus; say that the
debate has been constructive.

Sir, we know the history of this. For
seven or eight months a mnation-wide
debate has been going on, bascd on
the facts revealed in the
which was released by the Govern-
ment in August, 1985, It is true that
very often the fisures quoted by us
have been quoted back to us. and
many. speeches have contained noth-
ing but a rehash of the figure given
by us. Even so, it shows how in-
tensely Members and also others who
field

" are working in the educational
feel about these figures, about the
shortcomings which we have, been point-

ing out and which we have pointed
out in August in one Document. And
that is why the amount of frustration
or anger for not having done enough
for education in this country has sur-
faced, and we have taken note of it. I
would like to assure the House in the
first instance that this Policy has not
bee, bronght out lightly nor was there
any great demand for a Policy. Pro-
bably, the whole country had more
or less come to the conclusion that
education will g0 on just like that
and reconciled oneself to that prospect
but it is the Pime Minister why has re-
ally thrown a spanner in the works in
the sense that sense of complacency
or reconciliatio, to which everybody
had come was disturbed by him and
- disturbed very effectively with the
rasylt that the Ministry, including the
Pr}ucationists, including everybody

Document.

[ RAJYA SABHA]

|

|
l
!
|
i
1

~where.

on Education 208

who is concerned with education, be-
gan to sit up and think about educa-

tion for the first time after many
many years.

{The Vice-Chairman (Shri Saatosh
Kumar Sahu) in the Chair]

So, this is not a document which
has come out lightly or which has

come out just to please somebody or
to mollify the feelings of people or
educationists or Members of Parlia-
ment. This is a document 'which is
an earmest of the Government's de-
sire and sincerity in a matter which
concerns the furture 'of the country,
the furture of generations to coms and
therefore we have taken it
There was one question which was
raised several times here and else-
When we came out with the
Challenge Dccument? it was said what
ig the use, what is the point in this
Document, We know all this, We know
that all this is happening. Although I am
not quite sure that we knew what was
happening. Generally we know but
the way the Challenge Document bro-
ught out the facts, I am preity sure
that not many of us knew all the facts.
But it was said that we shou:d have
come out along with a policy along-
with the Challenge Document. MNow
we told them respectfully that these
are the facts and that we did not want
to come out with a policy, with a pre-
determined policy  without hearing
the entire nation. That is how the
debate started. After seven or eight
months, the feed back that we got
was tremendous, both in content and
in volume and also in intensity. Now,
people held very strong views about
certain aspects of education. Every-
body did not hold the same views.
That was quite natural and the feed-
back that came when we starfed to

' analyse it, it first came to 14 volumes.

Then we started analysing it point-
wise, topic-wise and we found that
there was so much of profoundity in
the thinking of those who took part in
the seminars, in the thinking process
ang wo are grateful to all of them. I
would like to express my gratitude to
all those hundreds and thousands of

seriously.



one was concerned in this debate and
I would like to express my gratitude
1o them because each one of them did
count, each one of them djd contribute

" in his or her own way to the Govern-

_ ment presenting the Policy Document.

- do we go from here?

"~ happening because you cannct

Now. where do  we go from: _here?
Here again there has been a crificism
that this is a Document full of platitu-

des. What you have said is something
which no one can object to. It is un-
objectionable. Thercfore, there has

been no very sharp criticism of the
content of the Document. But where
We have a do-
cument but we did not see anything

anything by way of a programme in
the Document.

Now, Sir, again I would like to sub-
mit respectfully that unless the Policy

* is finalised, it would not be proper for

me to come out with an Action P.an.

. It such a plan were appended to the

Document, then Members would say,
what is the point? Why should we dis-
cuss the Document if you are already
coming here with an Action Plan based

" on the Decument? Therefore, we did

.items we have had to

not allow it to become a fait accompli-
although I cannot say that our minds
are completely blank there are cer-
tain directions in which action is being
contemplated, action has been started
for instar'lce, on teachers’ {rainnig.
Now the teachers' training programme,
whatever one’s opinion on the Docu-
ment or the content of the Document,
the teachers’ programme is something
which cannot be objected fo. So. we
have not waited for the approval of
the Document, for the disposal of the

Document, because by that time it
. will be too late to start and finish it
in this summer wvacation. It is
a time-bound , brogramme and,
therefore, we have started it and
it is going on. There are some
other ifems also on which certain
action needed to be taken. We

are pursuing that action and I am glad
to say that on none of these points or
reverse the ac-

see .
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tion we have taken. So we are pur-
suing and it wili go on and from to-
morrow it will be accelerated. In the
next session, I propose to bring before
Parliament a full action plan. Now it
wili be action in the short term, action
in the medium term and action in the
long-term;, and in the very nature of
education it has to be so because if
a child enters'schools today, what the
school and coliege are doing to him
yvou will know oniy after 15 years. It
is a 15-year crop. So, it is difficult for
us tg think only of short-term mea-
sures In education. Necessarily, they
will have to merge into medium-term
and long-term measures and it will
have to be again one whole spectrum
of measures in terms of time. There-
fore, I would like to say that when
Parliament would discuss the uction
plan m July for August, some time
during the next session, we would be
in a position to draw more sustenance,
more suggestions from Members of
Parliament because we all know where
the shoe pinches. Apart from funds,
there are many things which are need-
ed and which unfortunately did not
receive all the attention they deserved.
This is admitted. So, there is no need
of belabouring this point. We have to
see where you apply your first priority.
Now, the document is very clear on
this point and that has been brought
out in the very iast para, that we have
two points to take care of. One is the
base, the vast base of the pyramid;
and the other is the top. These two
are equally important because we just
cannot wait for 15 or 20 years until
the boy or the girl at the base reaches
the top. If you have to strengthen the .
base, you will also have to strengthen *

the top because you will be left be- -

hind in the comity of nations, where
there is so much of competition today
if we do not take care of the top si-
multaneously. So, these points have
been very well brought out in the last
para of the document and it has also
been said quite symbolicaily and sig-
nificantly that in our own cylture these
two points have always been taken
care of. We have had two methods of
education always; one is Desi and the
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other is Margi. These are very well
known, whether it is poelry, whether
it is the folklore or uierature; we have
. two streams co-existing; both the
streams at some point merge with each
other. But these streams are still con-
tinuing, Whether it is Ramayana, whe-
ther it is Mahabharata, or in Shastras
or sciences, there are two ways of
learning. We could learn by going to
¢he original Sanskrit texts; most of
the texts in Shastras are in poeiry.
We do not have the method of writing
down Shastras or preserving them in
prose. Prose 'was unknown or more or
less not considered to be useful enough.
So we have il in poetry, whether
Ayurveda or any of the Vedas, whether
it is the sciences, they were all in
poetry and they came from: generation
to generation handed down in their
pristine purity. We know it. But what
happened in the villages? We had the
same sciences and same wisdom hand-,
ed down to ordinary people in their
own language, in their own folklore.
I can cite any number of poems, smail
songs, sung by women of villages in
their language which are not only
beautiful as songs, which are not only
splendid as pieces of literature, but
they aiso contain certain wisdom which
if it had been written .in prose, no-
body wouwid have read. These songs
are remembered. The wisdom goes
directly to the person who sings the
songs and it percolates all over to the
community and that is how the desi
and the margi methods have been
maintained in this country and there
should be no hesitation in our harking
back to this desi method because it
is a scientific method after all ig said
and done. This is how this country has
continued to maintain its wisdom,
maintain its treasures of wisdom
through thousands of years. T am not
saying that all that is going to come
back or shouid come back. May be,
so much has changed through the mil-
lenia that we cannot really bring it
back as it was. But we can certainly
bring back %omething from the past
which is good for us today. Today, if
a textbook is to be read by everyhody,
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it is quite possible that you may nol
have as many textbooks as are want-
ed imumediately, but there is a method
of giving the same story through a
representation. Today, we can make
use of the television, Today, we can
make use of the computer. Today, we
can make use of puppelry. 1 have seen
puppetry in some areas in this coun-
iry ‘which are not only entertaining,
but very great.y educative. Where has
all that gone? "All that has gone be-
cause through the years of imperialist
rule, not only they took away our
wealth, but they also took away, they
also scuttled, they also destroyed the
well-springs  of  our cultural wealth.
These well-springs were far under the
surface, they were not visible, be-
cause they were embedded in our heri-
tage and that is why, what they have
destroyed we have to bring back now.
That is why we consider culture being
fu.ly integrated with education as the
utmost need of today. I can even wait
for education. But I cannot wait fer
culture because cultre is the real life
of the people and, in fact, I consider,
personally dpeaking, education as parti
of culture and not the other way round.
Therefore, we have to bring back the
original form: of education as we had.
Not omy siksha but vidyva. We use
both words for education. There sre
no two words in English that we could
say there is a cultural hiatus between
India and the West. The wqrd ‘Ged’ is
understood in a different way in the
West. The word ‘Brahman’ is under-
stood in a different way in our coun-
try. They are not the same. You may
find in the dictionary one word given
as equivalent to another, but they are
not the same, because our appreach
is different, our idea is different and
our understanding is different. There-
fore, our cultural understanding needs
to be restored and that is why we con-
sider this very very important; that
has been brought out in this docu-
ment. After the action programme
comes as I said. we will have a debate
and we will also give what kind of
approach strategy we are going to
adopt. Something has been said about
the strateav in the education process.
Something has been said about the
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regular, formal and non-formal types
of education. Now, all this cut-and-
dried logic I feel is misplaced because
you have to innovate. I have no doubt
that there are any number of methods

of giving the same knowledge to the
child, depending on his surroundings
depending on  Our surroundings - and
depending on the circumstances and
that is why, the intelligence of a child
cannot be measured by the same test.
1 will go into this in a little more de-
tail when I deal with the Navodaya

Vidyaiayas. But one thing is certain,
to which T will refer right at this
moment, When you want to really

gauge the inteiligence of a child that
child has to be put questions based on
his knowledge and his experience
rather than based on the experience
of a child who has been brought up
in a different atmosphere. So, that is
another science of devising tests for
children so that you understand to
what extent the child rea.ly is intelli-
gent and to what extent he needs re-
medial instructions, That is also very
important. Remedial instruction has
come in the document. On more than
one occasion it has been said that re-
medial instruction will be given to

those who are in need of it. So. this’

is how we have been thinking of giv-
ing the same amount of education
knowledge, that is  vidya—that is
what comes from vid, to know. Know-
ledge is given to different children in
different ways, bul the knowledge is
the same. That is why non-formal
education in that sense becomes a
very important factor in our educa-
tion. It comes directly from our cul-
tural heritage, it is not something of
an inferior nature as is being sup-
posed by many. I would like to sub-
mit that in the native States where
the then governments did not find it
convenient to have schools, we did
not have any school in our villages,
we were brought up in the non-formal

system. We were taught by say, our

parents, our brothers, our cousins. Only
after attaining the age of 12 years or
13 years, we went out and I for one

L
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1 directly appeared

for an examination and passed i,
without having had any schooling for
four-five years. All that was done at
home. These are examples where non-
formal system has worked and I am

would say that

. Sure there are many more examples.

we have had these documented. I can
show them, maybe, in the next ses-
sion. T would give » description of
the non-formal system in vogue. I
would like to take members to piaces
where non-formal system is function-
ing. Well, I am not saying that al.
those can be replicated in five lakh
villages, that is where the difficulty
comes i, We will have to take re-
course to the formal system, we will
have to strengthen the formal system,
we will have to remove the difficul-
ties in the formal system and finaily
the main dependence will have to be
on the formal sysiem But I would
like to say that we should not brush
aside the non-formal system as
something inferior, that view is not
correct. In some respect, the non-
formal system aiso' has its very good
points and we should noft brush it
aside. So, both the systems would
have to be looked into, both the sys-
tems would have to be undertaken
and I am sure that that is the only
way of really dealing with this mag-
nitude of the problem in the short
term and. may be, in the long term
also. I do not see any time when
non-formal system will become totally
irrelevant for this country. If schoo-
ling according to a given curricuium
is given in the formal systemy, there
will always be something which will
be given in the non-formal system.
Professor Lakshmana is here. He will
bear me out I do not know whether
all these things were there in his
times, but in our times, in the old text
books  written by the great Viresh-
lingam we had a small portion which
was not supposed to be text but which
was supposed to be read all the same.
It was full of very good niti sukta,
as we call them, and also some
Sanskrit poems, some Telugu poems.
These were not supposed to be part
of the syllabus. We were not sup~
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posed to be examined nocbody was
going to ask us whether we knew
.about that but all the more we knew
this before we knew the text. This is
what happened in the cases of hun-
dreds and thousands of students wha
read those text books. So there is a
non-formal side for forma. education
also and this is going to continue.
Even after you formalise the entire
education there is going to be a non-
formal side, non-formal aspect. It
will never- be obliterated, it wilt have
to continue and it is good for the
students. Sir, the main thrust oi the
palicy is equalisation, Again I would
like to say that the disparities that
have appeared in the educational fieid
are well known. They have been
pointed out in the Challenge Jocu-
ment and we also know them. But
today 'we have taken a decision that
this will not be so, this' wili not be

perpetuated. That does not mean
that overnight every thing is going
ta change and those schools which are
.in a bad shape are going to become
* first-rate  overnight. No. We have
undertaken this “Operation Black-
* board” because we consider this the
most important single act which can
bring about certain equalisation; at
least it can arrest further increases
.in inequality, et me put it in a nega-
tive sense. Even that is an achieve-
ment. Now we have made a caleula-
~ tion and we felt that on the whole
4 the cost of this “Operation Black-
board” is not going to be prohi-
bitive. Let us say we can manage, It
“will take a iittle time, it cannot he
done overnigh!. Even if you have the
money, you can’t do it because ulti-
‘mately it is the man that counts.
Educational standards have fallen in
this country primarily because the de-
mands for expansion were so great in
the ’50s that we could not even train
teachers. 1 know that in my State,
most of the teachers—95 per cent of
the teachers—were recruited first
‘and trained Iater. They came, they
got the job, after that they found
themselves so secure that some of
them got trafned and in the training
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some whiled away their nhme, other
got good training and became good
teachers. But those who did not be-
come good teachers continued as tea-
cers ne&ertheless. So the demand. the
pressure of expansion was top great
in the ’50s. Now we can take it easy.
Today we do not have to be breaking
our neck on expansion. There - are
certain areas where consolidation s
needed. There are certain areas where
expansion is still needed. For instance
schools in the hamlets—the smal
hamlets with 10 huts or 15 huts ar 20
houses. There are no schools there.-
We have to think of those hamlets.
But barring that 90 per cent of the
habitations have been covered,: have

. been given schools. But what kind of -

schools? A single-teacher schoois, or
a no-teacher schools because in maost
cases a single-teacher school is a no-
teacher schools. He hardly goes to the
schools, Now this is one of the com-
plaints. But who is to look into these
compiaints® If there is no manage=-
ment, no proper manhagement at that
level. who is to take responsibility
to see that the teacher teaches and
the student studies? Nothing is going
to happen. The Prime Minister of
India is not going to see fhat the
schools are open and the teachers
teach. What we can do is we can im-
prove the schools.
[Mr. Deputy Chairnnan in the Chair]
We give the schools all that is
needed, all that the schools want. But
at the same time someone there at
that level will have to go into this,
he will have to be held responsible to
see that the schools are kept open,
that the schools run and if the schools
do not run, someone has to pay for
it, someone has to be held account-
able for it. ‘That accountability has
been missing throughouf fhe gamut of
education starting from the primary
going up to the highest level. That
has been there for quite some time.
We have to bring it back.” It is not
going to be easy. We have to take
certain decisions which are not going
to be pleasant, But we will have to
take those decisiongs and we would
like to tell Members of Parliament
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that their blessings. their support
would be needed to a very :arge ex-
tent because they -will get complaints

- from various sources that some kind

of strict observance is being done
and theiefore some people
inconvenienced. I am prepared to say
as Minister-in-Charge that I am: going
to be ¢uite deaf to complaints which
are not correct. We will go into the
complainty but we wil] see that
accountability is restored to some ex-
tent because without that nothing is
going to work, no amount of money
is going to work, no amount of effort
i going to work. That is one point
which hus been very clearly brought
cut in the Policy document. It almost
looks seif-evident when the policy
says that the teachers
should teach and the students should
study. Maybe in some other countries
they would say this is something
like a Wanality: “What are -you talk-
ing in a policy document? That the
teachers should teach and the students
shou.d study?” But the fact remains
that the teachers, many of them, are
not tearhing and students are not
studying. It is because of this that
“his “document has to also mention
that yery very rudimentary point,
self-evident point, that teachers should
teach and the students should study
a1 the system should work. The fact
of the matter is that the system is
not working as it should has not
rezn working for some years as
it. should have worked. Not that it is
not working at ali. But we would like
it to work much better, as we want.
That is one of the things which has
been very clearly brought out, and
accountability has heen at least res-
tored as a very important factor.

Now, Sir, we have talked about a
national system of education. We do
not have a national system of educa-
tion now. I am not blaming anyone.
But I know the situation in -the
States. Ta my own State I had been
Dducation Minister for .onger than
many others and I know what hap-
pens. I know the pressures to which
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we are subject, I know the difficulties
which confront us. I know that when--
ever there is a cut, it falls on educa-

tion. This has happened. This has
happened in the States, this is still
happening and, therefore, the States

have their own limitations. There is
no point in wishing that away. But
there has been no national system
becayse no national system could be
evowved by the States. It was just
not possible, Each State evolves its
own system, Take English for ins-
tance. It was introduced in class IIL
in one regime. It went up to class V
in another regime. It came back to
class II1 in a third regime. And one
doesn't know where it landed in a
fourth regime with the result that the
fulure of students has been affected
one way or another. I amy not saying
it should Dbe third, fifth or eighth.
What I am saving is that the fluctua-
tion, this constani change, whimsical
change, capricious change, hag brought
catastope =211 this on the students.
Take Hindi. Now we do not know in
which class it starts. We used to
start it in class V or class VI. I am
told it is being starled in class VIII
in some States. Even if you fai. in
Hindi, it does not matter. I do not
know why you should introduce it if
you are not going to assess it. Bul
just for what is called technical com-
pliance, we introduce Hindi and say,
“All right; you don’t read Hindi; it
does not matter; you don't pass Hindi;
it does not matter; we will promote
you.” This kind of introduction aiso
has taken place. In some States they
do not want Hindi at all; the two-
language formula reigns supreme
there. So. there has been so much of

heterogeniety, It is just not possible
to know what is happening where
and when because ir is mot  happening

all the time. It goes on changing from
year to year, every two years, every
three vears. Every Education Minister
brings his own every -
Chief Minister brings his own inno-

innovation,

vation. This is ‘what has been happen-
ing, this is common knowledge. This
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is not a question of critictsm., It is
a statement of fact.
Now we must have a nalionai sys-
tem. Today very few students know
anything cbout the freedom struggle,
anything about National Integration—
- again I am not blaming anyone—be-
-cause we have become localized, What
happens in my village, if I am living
in the vilage, is much moré impor-
tant to me than what happens in
-Assam or Punjab or Delhi. So, I am
engrossed in my Jlocal matters. This
is what is happening and this is
‘bound to happen because in the con-
‘text of development it is much more
important to me to get a bridge or
"a tank or a road or some-
thing than to  bhe really mo-
tivatea by national senliment and
‘say, “All right, let a border road
come; let my road wait.” How many
are prepared to say this? We have
-seen this spirit in 1962-63. During the
Chinese aggression what was the
_Psychology of the Indian people, what
was the psychology of the State Gov-
-ernments? Suddently every body
started thinking of making sacrifices.
Until that time it was only grah. But
when there was some national emer-
" gency we thought of sacrifice. The
€mergency passed off. Apgain we went
back to the old game of State against
‘State, district againgt district, taluka
against taluka, block_ sg8airnst hock
man against man. So  this kind of
tendency has developed in the coun-
try. I am not blaming anyone for
it. I am not saying that it hag aeve-
loned wrongly becausp it is g ques-
lien of local pressures, and it hag
developed. Now we have to get over
this, get above this. How do you get
th~ younger generation above this?
The on'y way ig to give them an inea
that he is a proug citizen of a great
country. He need net *hinjk alweys in
terms of his own village although he
must think in-terms of his own vil-
lage ultimately because if he ha: to
ser've there he hag 14 be quite conver-
sant with the village, with the taluka
with the district. But at the same’
'time, sornething which ig above all

[ RAIYA SABHA ]}

on Education 220

this will have to be inculcateg in
him.

Mr. Mohanal‘angam yesterday was
very emphatic in saying that the core
curriculum should be prepared in
consu'tation with the States. How
elge is it to be prepared? M has been
prepared, it has been discussed times
without number by members from all
States participants from all Stateg,
ang only then it was brought out.

I do not now whether the hon,
Members have visiteq the Parliament
House Annexc in which the NCERT
hag hela an exhibition during the
last few dayg while we were discuss-
ing this, They have brought out the
history of the freedom movement, -
pictorial presentation ang algo n tex-
tual presentation. Now I can reel off
a number ¢f patriols from the South
whg have been referred to. 1 go not
think anyone has been lef{ out who ig
ol that level, because we cannot leave
anyone out. How can we say Satya-
murthy, anq Maulana Abul XKalam
Azag were different? They were
working for the same cause. S0, there
is no question of any history of the
ireedom movement being go written
that it is lopsided in its presentation
or it is partial for incomplete in its:
territorial coverage. This cannot be.
And it will be done it i being done
only in congultation with everyone.
Another aspect of the substance or
content, T am quite sure thaf just as
we used to study the Ramayana and
the Mahabharatha in different clagses
in qifferent degrees of detail, again,
the same subject you study in differ-
ent classes in different elaportion.
History of India in clags 6 js qiffer-
ent: Hislory of ¥adia in class 12 is
different. When you go to the uni-
versity History of India or one part
of India is again aifferent. Byt it is
Hiztory all the same. In the same
way what is a part of the national
strugz’e within the comprehension of
a child of 6, a chilg of 10, a child of
12 woulg have 1o be inculeated at res-
pective age go that' later on his men-
tal horizons widen and he is able to
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understana the national perspective
of the freedom struggle. So, all these
points have been taken care of and

whatever misgivingg have been ex-

presseq on this score 1 would like {o
' say very hLumbly, are not justified. I
woulg like to disabuge the minds o2
the hon. Members of these misgivings.

Sir, a greal deal has been  said
about vocationalisation. Yeg, this is
an area of near-total failure. Again,
the reasons are not far to szek.  Ther
is only one State which has done
much better than otlher States and
still may be not done enough. But
gince it has done much better far,
tar better tnan other staies,' that is
the only one we can cite, and that is
Tami] Nadu. They have introduced
- certain vocational courses which have
been founa useful. Those who took
those courges are in great demand.
They get jobs almost immediately.
And it appears that the vocationali-
sation programmes in Tamil Nadu
has made some headway.
Other States have not made
any  headway because most . of
them  have not started at all. So,
it is not the Zault of the programme,
it is the fault of someone else. *

Now in this policy we have gone
inko great detai] on  vocationalisation.
We had a Committee - in which some
Sta‘te- Ministers and other experts
seryed, They have come out with a
very practical Document which aims
at a modest coverage about 10 per cen
in the Seventh Plan and 25 per cent
in the Eighth Plan, to be given voca-
tiona} training. Others we cannot
real'y cover because the infrastruc-
ture and money are just not avail-
able. So. being realigtic they
have given' thoge targets ang X hope
that we will be able to reach them.
Wa are taking it as a very high priori-
ty area ang we will come back to
you on what we think and what we
propose to do in collaboration with
the States, of course. e

I would not like to go inlo minute
details because generally there has
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been an e;gpression of good wishes for
all sections of the House. Since we

" are embarking on something big and

new, these good wicheg will certainly
take ug quite far and we woulg come
backk ‘o you if we have difficulties
but one area which has persistently
keen to be misunaerstood is this area
of NAVODAYA VIDYALAYAS. Al
kindg of epithets have been hurled at
me and the Vidyalayas. I am really
surprised at the persistence, We have
saig very clearly that the object of
these Vidyalayas ig to see that quality
education is made available to those
who cannot fina the money for it. 1f
I am a poor man, my child does not
get that education. Jf some. one is a
rich man, his child can get that edu-
cation—whatever education you call
it, elite or highbrow kind of educa-
tion. Thig disparity ana injustice
shou'd be put an end to. This is the
base of the whole thing. The mo-
ment g poor man’s son is able to get
the same education ag a rich man’s
son buys, and the poor man is not
asked to pay anything for it every-
thing ig foung by the Government
and the child is put in a residential
school, he is given six or seven years
of training and he comes out as a
brilliant boy on par with any one who has
studied in any of the high brow schools,
how s this ap elitist? T really de
not understand. All detail have
been worked out, We have told every
one that these are the main aspects of

. {he school and there should be abso-

lutely no hesitation in accepting this
gchoot, It is true that we may have
only one on an average in each dis-
trict. That does not preclude us from
having more later. If we have the
money and if we have the public co-
operation coming and the- States’ co-
operation forthcoming, we will in fact
have more. But the poin' is that the idea
shouw'a germinate ang it should get
accepted. T am sorry to say that the
idea has been sg constantly attacked.
that it has not quite taken off in the
public mind. We will have to actual-
ly demonstrate before the public
comes to know what exactly it is. So
far ag Andhra Pradesh is concerned,
again 1 have to say that the  State

=
i
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Government had undertaken this ex-
periment long ago. X is continuing
and it is continuing to give very good
results and' no one who knows the
working of these gchools in Andhra
Pradesh can oppose thig scheme. This
is the long anqg short of it.

There ig one aspect which has been
referred to and I would like to qeal
with that aspect. It is not just good
education in these schools. There is
something more, You can get good
education anywhere, but thery ig an-
oj;her vey very important faclor which
we generally do not get in the
schools - where our children study.

a

We had the great tradition of viharas.
We had. the great tradition of gurukuls. No
garukul was a locgl school.” No vihara
was a local school, It attracted students
from far and wide. Not only within the
country, but from outside the country as
well.  From many countries our viharas
attached students, because they were qua-
lity institutions.  They would not have
come here unless they had been quality
institutions.  This is the kind of traditon,

. we are trying to look back to I am not
saying that there is going
type vihara in every district tomorrow,
because vihara in that form may not be
possible, may not be feasible. But it
should be pnssible at some point of
time to consider the desirability of getting
chiidren at a young age to live with one
another, to learn together and to really be-
come fully attuned to national integration
which in later life -they will put into
practice. They will be motivated and
that motivation, you will never get in a
tocal school. Now, do vyou not want
local schoels at all. I am not saying.
that  every local  schoot will
become a Navodava Vidvalaya, Bul
the point is that at least to same ex-
tent we will cater to ths needs of those
who gre brilliant ‘bovs irrespective  of
the parents capacity fo pay. That is the
only rider which is all important. So
loig as he is getting the same education
without payment it is a real equalisation.
No one can deny this
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Sir, g word about languages, we have
talked about the threz-langnage formula
for 20 ur 25 years pow. Evidently not
muh has happened by way of implemen-
tation. Now, I want to tell Mr. Mohan-
arangam something which T am sure he
wil] appjeciate. Whatever he says fer
the record he will appreciate what I am
going to say. I am going to experiment,
not experiment merely, it is part of the

scheme. The Novodaya Vidyalaya sche-
me will not be complete without this
"aspect. It is g very important aspect.

We have about 200 or 190 Hindi-speak-
ing districts in this country.  The num-
ber of non-Hindi-speaking districts is
more or less the same, maybe, 20 or 30
more. Suppose 1 say the district  of
Bareily in Uttar Pradesh is linked to the
district of Tirunelveli in Tamil Nadu; ac-
cording to this scheme the children of
the Navodaya Vidyalayas are admitted at
Class 6th, because  they had  studied
through the medium of their mother-ton-
goe or the regional language until then,
they cannot study in any other language or

. through any other medinm for two or

three vearg depending on which State we -
are talking about, Marpthi to Hindi i
easy, Gujarati to Hindi is very
easy. Tamil to Hindi may not be so
easy, So they will contimfe with {ha pre-
vious medium for two years or three years
Now, after
that period of 2 or 3 vears in which
they will study Hindi oand Enelith ex-
tensively 20 vner cent of the boyes from
Tirunelveli go to Bareilly, T have held a
referendum amone bovs, not amonz MPs
The bovs are very enthusiastic about it
must say. Before you gbject you kindly
consult the bovs.

SHRI R. MOHANARANGAM: It is
very sentimental problem. Did you
consunlt the Hindi Prachar Sabha students
of Tam’l Nadu students?

SHRI P. V. NARASTMHA RAO: No.
T have censulted students from non-Hindi
States who do not know a word of Hindi.
T have asked them: Are we prepared to
go to Bareilly or some districts jn Uttar
Pradesh? Tha Government wilt fand
evervthineg for vou and you will be teach-
ine Tamil top B0 pe- cent of the students
in Bareilly.  Thig is the thing. How
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do you implement the there languages?

There i8 no other way of bringing in
three languages, If there are gbout 50
schools in Uttar Pradesh..

SHRI R. MOHANARANGAM: That is
not the point.  Just mow you have said
that they will be teaching Tamil in Bareil-
ly. Did you ever tell like that for the
past 38 years? Only now you are telling
that they will be teaching Tamil. So far
you have been telling that these persons.
will be teaching Hindi, Did you ever tell
that 80 per cent of the students will teach
Tamil here, for the past 39 years?

SHRI P. V. NARASIMHA RAQ: The
only difference is that Mr. Mohanaran-
gam and myself have been saying the
same thing for 30 vyears, but he has not
learnt Hindi while 1 have learnt Hindi and
said the same thing to the Hindi people.
I have told them in Hindi, in rather harsh
language as harsh as I could make it. .

A(t least these 400 schools will hgve the
three languages taught compulsorily. The
result will be that. ..

SHRI R. MOHANARANGAM: What
iare the three languages?

SHRI P. V. NARASIMHA RAO: I will
tell vou, et me ecxplain, (Interruptions)
Now for each district in a Hindi-speaking
area, there is a corresponding district in
a non-Hind; speaking areas. Now if we
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make a linkage like this, you will find

that in the entire Hindi belt, all the

non-Hindi languages, languages other than
Hindi, being learnt by the . boys in
these schools. I they want to come to
these schools, they have to come
subject to these rules.  Otherwise, they
will go to the next school where Sanskrt
is taught and so on,

SHRI R. MOHANARANGAM:  That
means, Hindi students from the  Hindi-
speaking area will be expected to learn

one of the South Indian languages?
SHRI P, V. NARASIMHA RAO: Yes.

SHRI R, MOHANARANGAM: If you
ask them, how many of them will come
forward? They are not even tolerating
me for one minute if I speak in Tamil
here. Sir. you are a4  scholar.
When 1 travel by plane from
Medurai to Madras—both are situated in
Tamil Nadu—they say: “All the passengeis
are requested to fasten their seat belts” in
English but not in Tamil. And both the
cities are situated in Tamil Nadu. When
that is the situation, How are you going 1o
implement this language formula?

SHRI P. V. NARASIMHA RAO: Pro-
bably they think that the belt has no lan-
guage.

SHRI KALPNATH RAI (Uttar Pra-
desh); Mr. Mohanarangam, “Parkalam”,

SHRI R. MOHANARANGAM: We are
the affected persons. We are second-
grade citizens.  Kindly have some soft
corner for us,

SHRI P. V. NARASIMHA RAO: 1
understand. 1 have spoken to many
Tami| friends: I have spoken to  many
Malayalam friends; [ have spoken to other
friends from non-Hindi areas. If we
believe in the three-language formula, if
we believe that every person in this coun-
try, at least in the impressionable age,
should be given some minimum  know-
edge of three languages, then this is the
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only way of doing it. And the Central
Government will do it on its own respon-
sibility. = We are not going against any
language. What we are doing is , we
are finding the only possible way of imple-
menting the 1968 policy. That g why
he have not said so much—there is no
rigmarole—about the language policy in
this document, We simply said on one
smal} para that the language policy adum-
brated in 1968 ig perfect. We  have
nothing to add to it. What we have to
do ig only the implementation. This is
one of the ways of implementing it. So
let us see how it works. I am sure it
is going to work because we are not forc-
ing anyone or asking anyone to pay. I
have seen many students learn languages
just like that. You take him to Tamil
Nadu and make him stay there for two
months.  He wilj start speaking Tamil
with Mr. Mohanarangam. [ have no
doubt about it,

SHRI R. MOHANARANGAM: What
about gtudents who come from Mahara-
shtra? What will be the three languages?
Marathi, Tami] and English?

SHRI P. V. NARASIMHA RAO: It is
’not like that, T will telj you. Maha-
rashtra is non-Hindi, Punjab js non-Hindi,
Benga! is non-Hindi, Assam is non-Hindi.
Boys are going to come from all  these
areas,

SHRI R. MOHANARANGAM: That
means, in all the schools Hindi is com-
pulsory.

SHRI P. V, NARASIMHA RAO: You

see, the three-language formula is  the
same.

But the point is there will be a lack of
students at any given time in U.P., Bihar
in the Hindi-belt who wil] be learning
Tamil—maybe, £0,000 or 1,20.000 who
may be learning Telugu and
another lakh learning Bengali, Marathi,
like that. That is real nationa] integra-
tion in action. So, please consider this
coolly any dispasisonately,. We  have
heard your rhetoric yesterday. 1 com-
pletely agree that the way the three-lan-
guage formula has not been properly im-
plemented 3o far.
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SHRI R. MOHANARANGAM; We are
just asking for a clarification. You are
elder to us.

-t

SHRI P. V. NARASIMHA RAO I
have explained the posilion.

I have taken a lot of time, Now I
would only touch on finance, The most
important point that hag been brought out
and which has been the centre, another
centre, of misgiving is the lack of finances.
1 understand that this has been so. But
there is a ray of hope. I would like to
give some pood news to the House. In
the National Development Council the
Prime Minister has taken a decision with
the approval of the National Development
Council that in the NREPF and RLEGP
funds, school buildings will be the first
charge, We have not asked for a percen-
tage. If in a block no school buildings
is needed, you need mnot give anything
But if a school building i needed. that
gets money in the first instance, Now, this
is not a small amount other-wise, in the
name of school buildingg it was almaost
impossible to get any amount out of this
order . So, there is one amount shown,
there is ome programme shown in which
construction of school buildings becomes
an integral part. Now, the other thing is
some Member asked: “Why did you not
write this in this document?” We did not
have the time; 1 think we will write it
now, In the light of our discussions we
are going to finalise the text. The final
version will have it. From the Eight Plan
onwards 6 per cent of the GNP which was
recommended in the 1968 Policy is going
to be adhered to. It will be above that.
How much above that we cannot say just
now. because that will have to be worked
out, Fighth Plan is far off. In the Seventh
Plan the Prime Minister again has given
instructions that whatever is possible, what-
ever is posible to reach the 6 per cent—
you cannot qutie reach 6 per cent—but we
will strain to the utmost to reach whatever
in the point close to 6 per cent, and I am|
sure that from what T estimated we will
have money to fund the programmes that
we have in view, We are going to come
with an action programme; we will also
give you the cost, how much it js going
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to require, And my own hunch is thisi—
I am not very dogmatic in the presence of
the Finance Minister, but someone has to
jump the gun sometime. 1 feel, fairly con-
fident that our schemes, realistically for-
mulated ,for the remaining 3 1(2 years, of
the Plan, will not lag behind, will not
languish for lack of funds, This is what
I fecl.

Then there are many other matters
which I need not dwell upon--examination
reform, delinking of degrees, ¢tc, These
are all matters which have been discussed,
1 do not know from when, for a long,
long, time. Now we will see the prac-
tical aspects of all these items, We will
come back to you and in the action prog-
ramme you will find all thesc things pro-
perly spelt out, what we arc going to do
by way of examination reform, by way of
delinking of degrees from jobs. In prins
ciple everybody agrees with it; only no-
body thinks that it can be done. At the
moment there is a kind of disbelief rather
than anything else; no opposition, only
disbelief. I hope that disbelief will  be
dispelled when we come with the action
progmmme and then you can tell us what
you feel about it.

9 p.M.

Thank you very much, So far as the
amendments that have becn tabled are
concerned, unless there are extra educa-
tional reasons for amendments, they do
not hold water because what has been
said in the amendments has been  said
in our own words in our own document.
Now you are asking us to ;ay the same
thing in your language. This is not a
fair thing to do. They have been covered
~nd the document has been made in such
a way that all these aspects have been
taken care of. 1 beg of the Members, 1
request the Members, to withdraw  the
amendmenty and not to press them, be-
cause at least in the Rajya Sabha it should
be possible for us lo say that thig policy
has gone through unanimously,

Thank you.

MR, DEPUTY CHAIRMAN: Now I
shall take up the amendments and...
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SHRT S. W. DHABB; On a point of
order, The hon. Minister bas stated in
the draft new policy on Education that
the final policy has to come and that he
will come up with an action plan, Then
why is the Resolution necessary and...

SHR1I MURLIDHAR CHANDRA-
KANT BHANDARE (Mabharashtra); The
Draft has to be approved always,

SHRI P. V. NARASIMHA RAO: 1
want to accept it or I want to incorporate
it. Do you think I am precluded from
loing that?

MR. DEPUTY CHAIRMAN : Rules
permit it also,

SHRI PAWAN KUMAR BANSAL:
Sir, in case the friends opposite want to
press them, I would I like you to press
this aspect that this is neither a motion
nor a Bill nor a Resolution. Can the
amendments even be considered or accep-
ted as per the Rules.

MR. DEPUTY CHAIRMAN: Yes, our
Rules permit this, Now 1 shall put the
amendment (No, 1)* of Shri S. W.
Dhabe to vote.

The motion wag negatived,

MR .DEPUTY CHAIRMAN: Now I
shall put the amendment (No. 2)*of Shri
Nepaldev Bhattacharjee to vote.

The motion was negatived,

MR- DEPUTY CHAIRMAN. Now I
shall put the amendment (No. 3)* moved
by Shri Chitta Basu to vote.

L
The question was proposed.

MR. DEPUTY CHAIRMAN: I ghall
take up the amendment (No, 4)* moved
by Shri Satya Prakash Malaviya

o The question was proposed

_ S5t sy WY g, o
THw TET & - AT A gHE
*For text of the amedmets- See Col.

213-15, 21520, 22022 and 222 of the
Debate of the 12th May, 1985,
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MR_DEPUTY CHAIRMAN: You have
spoken about it, (Interruptions)

MR. DEPUTY CHAIRMAN: You have
made your point. Now [ chall put
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amendment (No.4)* moved by Shri
Satys Prakash to vote.

The motion was negatived.

MR. DEPUTY CHAIRMAN: I shall
now put the amendment *(No. §)
moved by Shri P, Upendra to vote.

The motian was negatived.

MR. DEUPTY CHAIRMAN: I ghall
now put the Resolution moved by Shri
P, V. Narasimha Rao to vote. The ques~
tion is;

“That the House approves of the
Draft National Policy on  Education,
1986, laid on the Table of the Rajya
Sabha on the 2nd May, 1986.”

The motion was adopted.

MR. DEPUTY CHAIRMAN: The
House now stands adjourped till 11 AM.
tomorrow. - w

The House then adjourned at
five minutes past nine of the
clock till eleven of the clock cn
Wednesday, the 14th May, 1986.

*For text of the amendment See Col.
222 and 222-23 of the Debate oOf the
12th May, 1986.




